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President in pursuance of sub-
clause (i) clause (c) of the
above Proclamation, published in
Notification No. G.S.R. 156(E) in
Gazette of India dated the 3rd
March. 1973.

(3) A copy of the Report dated the
1st March, 1973 of the Governor of
Orissa to the President.

[Placed in Library. See No. LT-
4376/73].

SHRI SURENDRA
Will it be circulated?

MR, SPEAKER: Yes, it will be
circulated.

MOHANTY:

PUBLIC ACCOUNTS COMMITTEE
SEVENTY-SEVENTH REPORT

SHRI BHAGWAT JHA AZAD
(Bhagalpur): I beg.to present the
Seventy-seventh Report of the Pub-
lic Accounts Committee on para-
graphs relating to Financial Resuits
and Earnings of the Railways included
in the Report of the Comptroller and
Auditor General of India for the year,
1970-71 Union Government (Rail-
ways).

13.45 hrs.

SUPPLEMENTARY DEMANDS FOR
GRANTS (RAILWAYS) 1972-73

THE MINISTER OF RAILWAYS
(SHRI L. N. MISHRA): Sir, I beg to
present a statement showing Supple-
mentary Demands for Grants in
respect of the Budget (Railways) For
1972-73.

SHRI VAYALAR RAVI (Chirayin-
kil): Sir, I want to draw the atten-
tion of the Government to the grave
crisis facing the rubber growers in
Kerala, The production of the tyre
factories has been reduced drastically
because of the power cut. So, the
off take of hatura] rubber by the
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tyre factories is very much less. Now,
only 50 per cent of the total produc-
tion of rubber is consumed by the
tyre factories. So, there is a glut in
rubber in the market. Unfortunately,
at such a time, the Government of
India have sanctioned the import of
natural rubber. So, I would like the
Government {o make a statement on
this.

MR. SPEAKER: He can talk to his
friend the Minister and get a reply,

MR. SPEAKER: The Law Minister
will come on the Tth.

SHRI JYOTIRMOY BOSU: (Dia-
mond Harbour): Sir. what about item
No. 14-B?

MR. SPEAKER:
mitting it.

I am not per-

SHRI JYOTIRMOY BOSU: Would
he like to speak after lunch?

SHRI JYOTIRMOY BOSU: 1 will
always bow down to the Chair. Here
is a concrete example. The moment
you say it, I obey it.

MR. SPEAKER: I am not going to
be satisfied with these minor con-
cessions.

SHRI S. M. BANERJEE (Kanpur):
This obedience is because of the
lunch.

13,48 hrs.

The Lok Sabha adjourned for Lunch
till Fifteen of the Clock

The Lok Sabha re-assembled after
lunch at four minutes past Fifteen of
the Clock.

[MRr., DEPUTY-SPEAKER in the Chair].

MOTION RE: INCREASE IN PRICES
OF FOODSTUFFS AND OTHER
ESSENTIAL COMMODITIES

SHRI JYOTIRMOY BOSU: (Dia-
mond Harbour): Mr. Deputy-
Speaker, Sir, I beg to move:
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“That this House is alarmed and
distressed at the continuous in-
crease in prices of foodstuffs and
other essential commodities and
the Government'’s failure to arrest
the same.”

We Indians are about the poorest
in the world and we are getting poor
to poorer every day. Yet, in this
country, we have recorded the
highest price rise in the world.

What do we see here? I quote:

“Prices have been rising since
1956. Between 1956-66, (Second and
Third Plan period) the price level
went up by 80 per cent, From 1960
till now, by another 56 per cent;
in the past one year by 8 per cent,
The increase in consumer prices i3
much more.

Refuting official explanation to
the effect that prices are rising all
over the world. This is true, but
the world price level rose by about
40 per cent in the last 9 years while
in India it went up by over 90 per
cent. Moreover the impact of even
1 per cent. price increase in India
is much greater than a 5 per cent
increase in economically developed
countries.”

This is what the Tribune of July

29, 1972 says:

“International Labour Office data
reveal that in July, 1971, the
general price index had risen by 80
per cent in India;

“while the corresponding per-
centage for some other countries:
were Kenya 18.6 Shri Lanka 20.5
Thailand 19.1, Iran 17, Maxico 28.4
and Pakistan 45.1........ "

The figures for the developed
countries reflect the same range:

“Canada 30.2, USA 324, Australia
325...."

The highest percentages abroad has
been in Japan, ie. 52.8. But that
country’s aconomy stands in a class
apart,
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So, Sir. the condition in this country
has been really miserable.

What about wholesale price index?
The index numbers of wholesale
prices with base year 1961-62 being
100, have jumped, from 1962 to 1972,
to 200.7 and given the same momen-
tum, it is quite likely that, during the
financial year 1972-73, the price rise
would be of the order of 15 per cent,
if not more—even exceeding the
dubious record of 1966-67 when prices
rose by something of the order of 14
per cent,

The second depressing feature of
the price situation is that the usual
post-harvest decline in prices was
conspicuous by its absence. Accord-
ing to the Reserve Bank of India. the
consumer price index for industrial
workers, all-India, was 169 in 1965-
66, and it was 254 in October 1872.
This is also a fraud. Mr, Chavan is
living in a fool's paradise, because he
had given an assurance.

Here it is said:

“The assurance ovf the Finance
Minister Mr. Y. B. Chavan, today at
the Congress Parliamentary Party
general body meeting that the
prices would show a downward
trend in the next few weeks did
not seem to satisfy many members
..... ” 1Is he not living in a fool's
paradise?

This was on 12th August, 1972, I feel
sorry for Mr. Chavan's ignorance,

Here the Food Minister’s statement
of 21st February 1973, says:

“After showing the usual seasonal
fall during October-December, 1872,
the prices of cereals have again
shown an upward trend. The rise
in the prices of coarse cereals has
been particularly pronounced. The
index of wholesale prices of cereals
on 3rd February 1973 was higher
than last year's corresponding
index by 16.2 per cent.”
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This is such a silliest thing as this.
Actually. every time, it has been a
post-Budget feature. And today it is
not less than 280 points compared to
the base year that we have taken,

A survey conducted in 25 big cities
shows this tremendous rise, without
any exception, somewhere even 300
per cent., and there has been no
sign of any effort on the part of the
Government to arrest the deteriora-
tion, not to talk about improvement
in the situation. The Economic Times,
in a very interesting article, has said:

“Organisation of consumers inter-
viewed appear to be alarmed at the
seeming collusion between Govern-
ment and the price racketeers....”

Mr. Chavan colluding with the

monopolists. ... (Interruptions).

‘....for the Government seems 1o
endorse the price increases effected
by wholsalers and retailers.”

It also says:

“Bread prices have increased in
the city by 5 to 10 paise a loaf.
Atta is dearer by 30 per cent than
six months ago. Maida prices are
higher by 40 per cent....”

It is much more than that,

“What is more distressing is that
retail prices are rising out of all
proportions to the increase in
wholesale prices, eroding the income
of the average consumer.”

It alsp says:

“Three things stand out in the
mind of the ordinary consumer.
(1) He has no protection from the
onslaught of the rising prices. (2)
As in the case of milk’ price are
raised by the Government without
a thought on the impact of the
hike on the consumer. (3) The
prices can be raised with impunity;
as in the case of sugar which is in
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short supply but public distribution
of which has been drastically cut
and as in the case of cotton cloth
prices of which have been raised
despite sharp fall in the prices of
cotton.”

It also says:

“The Essential Commodities Act
can be flouted as reflected by the
fact that electric bulb prices are 10
to 20 per cent above the official
price list, "

And this morning we have debated
Mr K. C. Modi and how the black-
marketeers are protected and they are
allowed to prosper, That is an
example. It is strange that though
there is actua]l shortage. you can get
any quantity at a particular price.

If you go to the aspect of adultera-

tion, you will be surprised that
there are 32 artificial items which
they mix, like wvaseline, petro-

leum jelly which is very dangerous
to your health in cooking oil, parti-
cularly, Dalda. I have got samples of
of turmeric powder which iz a mix-
ture of soap stone and lead chromate.
Even chilli powder is adulterated and
even in children’s toffee and sweet?
they mix soap stone, Atta is adulte-
raled with powdered old and dried
chappati and with dhal they are
mixing seeds which are indigestible
and they mix mineral oil with mus-
tard oil which is causing all sorts
diseases.

Now we have talked about this flour
mill where one lakh quintals of wheat
were found. Here, the Prime Minister
speaks, ‘Catch hold of the black-
markeeters and hang them by the
nearest lamp-post’, How hollow it
sounds! You can judge it yourself.
The Prime Minister’s speech reminds
me of that Pakistan economist—
Makbool Haque, She has been badly
let down. It seems that she did not
know what she was talking about.
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Her speech made earlier, according
to the Hindustan Times, attributed
the price rise to inflation:

“I am told that prices have shown
some decline....”

And thig is 13th July 1972:

“,...and I expect them to come
down further.”

“She said price rise was not
peculiar to India. There was
hardly any country in the world

where the prices had not risen. She
maintained that in a developing
economy, certain amount of price
rise was inevitable, What the Gov-
ernment could do and was trying to
do was to see that the poorer sec-
tions were assured of their basic
needs at fair prices.”

You can understand what a cheap
joke it is.

The Indian Express
rightly said:

has very

“The Prime Minister seems to de-
rive some sort of comfort from the
fact that prices are showing an
upwarq trend in many parts of the
world. That prices are also rising
in Timbucto is poor consolation
for the Indian householder who has
to pay more for almost everything
he needs to buy. Moreover. it is
not clear how inflation in America
or Britain has raised the price of
eggs in India by 13 per cent and
that of milk by 8 per cent in a
single week, Mrs. Gandhi attributed
this to seasonal factors. Consider-
ing that prices have been rising in
and out of season and that they
never come back in their original
level, the lean season in this
country would seem to last the
whole year.”

That is the position.

The Prime Minister’s speech in the
current Budget session was devoid of
any truth. She has misleq the House
She has said:
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“The other matter of great con-
cern to us is that the riss in
prices of food. A situation of short-
fall in agricultural production has
been exploited and a psychology of
scarcity has been created.. K. ”
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Now, I want to ask in that connection
the hon. Prime Minister through
Mr. Chavan how without her conni-
vance this could have happened? Is
it not a surrender to the monopolists?
If we produceq less, we will eat less
but why prices are rising so speedily,
‘A psychology of scarcity has been
created’ By whom? The Congress
Ministers made forecasts of scarcity
to help hoarders and black-marke-
teers. The Economic and Political
Weekly has rightly said that if we
have such Ministers who say such
things, why do you mneed black-
marketeers to give us price hike in
the country?

The crux of the thing is a complete
surrender by this Government to the
monopolists and this is being done in
return to the services rendered.
Which idiot in this country or in this
House will believe that the monopo-
lists have been paying Mrs. Gandhi
and her Party liberally to bring
socialism and to commit suicide. The
scare was created by arrrangement
and by scarcity fore-casters and the
Food Ministry also by creating hopes
in the minds of the people and by
talking about the myth of green
revolution.

Around the 8th or 10th August last
year the Food Minister said that the
shortfall will be to the tune of 15
million tonnes, The Finance Minister
and the Planning Minister said—I am
quoting Indian Express:

“The Chief Ministers who have
assembled here to consider the
question of the take-over of the
foodgrains trade, heard the Fin-
ance Minister, Mr, Y. B. Chavan,
outline the grim nature of the food
situation which the Planning Min-
ister, Mr. D. P. Dhar, thought might
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warrant a reduction in the quantum
of the issue of foodgrains where
informal rationing is in force.”

Mr, Chavan, you are creating a
scare in the minds of the people to
give benefit to othe hoarders and the
black-marketeers. How do they help?
Take for example, how the Govern-
ment of India hag been helping these
big producers, hoarders and black-
marketeers and profiteers?

Let us take the case of sugar. From
the very beginning at the recovery
stage they have been stealing with
the connivance of the Government, At
the recovery stage, they have been
biding undershowing to the extent of
20 per cent and the Government had
posted Excise Ingpectors and they
also fixed their monthly bribe which
was Rs. 2000 so that they could shut
their eyes when the actual recovery
which was 10.4 per cent could be
shown by them as 9.4 per cent and
later on the Government has become
a great ©believer of the monopolists
and sugar tycoons and I have also
stated it before and there has been
no contradiction, that they have paid
not less than Rs. 8.6 crores in the last
elections. They were allowed to dn
so uhder the self assessment scheme-
How pious are our tycoons in the
mninds of the people?

I come to the pre-decontrolled
figure of 1971—this is done very
recently. They were allowed Rs. 1800
per a metric tonne of 1700 kg and the
production wgs to the extent of 34
lakhs tonnes and out of it, 65 per cent
is the levy sugar and the balance 35
per cent plus the hidden production
by undershowing the recovery of 15
per cent and that makes it 50 out of
115. On the levy sugar also there is
a hidden profit which gives them
about Rs. 24 crores a vear. The
Deccan Herald has very rightly men-
tioned that by conservative estimates
in one year the sugar tycoons were
allowed to make about Rs. 200 crores.
It has rightly pointed out:
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“The sugar mills have not
worked in the national interests
and their activities have in the
last one year earned them, accord-
ing to a conservative computation,
over Rs. 200 crores by what is
euphemistically called market
sale of sugar. That thig is con-
sidered exploitation of the people
in their distress none would doubt.
But what is ghocking is inactivity
of the Government . .."”

Of course, for consideration.

“ ., .. There have been repeated
appeals, threats and pleas made
to the sugar industrialists not to
profiteer on the one side and also
mulet the cane growers on the
other by depressin recovery rates
of the cane. More than a mere
suspicion exists in public mind
that such activities openly conduct-
ed and acquiesced in by the admi-
nistration could not have happen-
ed unless there is official conni-
vance at higher levels.”

I am charging Shri Yeshwantrao
Chavan and hig Government that they
have been conniving with these
tycoons to allow them to plundur the
common man and get a sharg out of it
for thmeselves. I have mentioned
once before, and I do not want to go
very further, that this Rs, 8.64 crores
brought them this opportunity. The
money went to the bahujis, there are
many bahujis in the country, ruling
the country, receiving money and
finally this money finds its way into
the party funds. I do not want to
talk about the treasurer of the Con-
gress Party who has been piously
defending the interest of Ms. Modi
this morning, who had hoarded one
Takh quintals of wheat to gell it at
Rs, 400 a quintal while he had pur-
chased it at Rs. 80 a quintal.

In spite of this, Government have
paid a subsidy to the sugar industry
to the tune of Rs, 70.13 crores during
the period 1961—78. I am afraig T do
not have the flgures after that. My
source is the Reserve Bank’s survey.
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Then, we come to procurement.
Look at procurement. Because big
people must be allowed to buy and
hoard, and big jotdars must be allow-
ed to sell their stuff at their price,
therefore, they must be given enougn
freedom to obstruct procurement, The
Times of India says:

“Till now, hardly 15 million
tonnes of rice have been procur-
ed, and if existing trends are any
indication, aggregate procurement
is unlikely to exceeqd 2.3 mililon
tonnes. The position in coarse
grains ig much worse, and even
1.50 lakhs tonnes of these grains
are not expected to be procured
over the entire country, despite
the fact that their output, gven in
the difficult years, will be around
16 to 17 million tonnes. The fail-
ure to procure in a year, when
the demand of the public distribu-
tion system is enormously increas-
ed, should be described as what
is colossal administrative debacle.
The failure to procure, is, there-
fore, essentially the failure of the
political and administrative will.
None of the Chief Ministers
seemingly wants to alienate those
elements in the countryside which
constitute their hard core of sup-
port, namely the surplus farmers
and proprietors. There have been
other failures too.”,

That is the position, and that is how
they are allowing blood-suckers to
prosper and go unpunished, and that
is how they are being encouraged. I
shall go further to show this.

Again, what happened to the Food
Corporation scandal? We want to know
whether a reorganisation has been
done, and what steps have been taken
against those offenders and culprits
who have been bungling with the Food
Corporation’s money? I know a lot
of money went to the party funds.
There had been a report published by
the West Bengal Government—Shri
Priva Ranjan Das Munsi will know
this—which was a confidential report
which was out only about two days
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ago. It is the Report of the Commit-
tee on Quality Control on Foodgrains.
It says that even if 10 per cent of the
total value of Rs, 210 crores be con-
sidered as stolen, the figure comes to
Rs. 21 crores. Still why do they go
unpunished? Where did they market
the tsolen product? We want answers
from Shri Yeshwantrao Chavan these
questions here and now,
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There hag been failure in rationing
in Bombay and Calcutta, and it has
been drastically reduced and black-
marketing has ben encouraged, and
modified rationing, in fact, has stop-
ped.

The Agriculture Ministry has a cell
called sugar and Dalda cell. T know
that there are people who are on the
pay-roll of firms like Hindustan
Levers and others. There 1s a man
called Jain; we want to know the
value of hig assets, and we want to
know if Government will institute an
inquiry through the CBI and find out
how well they have prospered. After
all, at the end of everything comes
the ruling party, above all, the foun-
tain-head, not the shadows but the,
substance of it,

Then, T come to the pro-monopoly
fiscal misdeeds. The Economic Review
had very rightly said: about monetary
developments and credit policies:

“During the last few years,
money supply with the public has
been growing at an accelerated
rate, the annual rate of increase

in money supply Thaving risen

from 10.8 per cent in 1969-70 to
11.1 per cent in 1970-71 and fur-
ther to 12.9 per cent in 1971.72
At the same time, the growth of
real national output has witness-
ed a declaration. The annual rate
of growth declined from 7.3 per
ment in 1969-70 to 4.6 per cent in
1970-71 and is estimated to have
declined still further to less than
2 per cent in 1971.72"

As a consequence the imbalance bet-
ween aggregate demand and aggrerate
supply in the economy has tended to
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widen. The analysis of the monetary
data reveals that in 1969-70 the majjor
exparsionary influence on money sup.
Ply emanated from the country’s
balance of payments transactions and
the increase in the net bank credit of
the commercial sector.”

It is a creation, it is the misdeed
of the government itself.

About deficit financing in  1969-70
the actual wag Rs, 46 crores; in 1970-
71 the actual was 285 crores; in 1971-
72 the actual was Rs. 385 crores. In
1972_.73 the budget estimate was
Rs. 251 crores but then through the
back-door a revised estimate was made
of Rs. 550 crores. It did not include
the overdrafts given to the States
which ran to Rs. 400 crores. So, the
tota]l deficit flnancing was Rs. 871
crores which Mr. Chavan skillfully nid
from public eyes.

The credit policies are equally dis-
astrous. There is no coordination
with the object of price control. The
Reserve Bank of India has failed and
"there should be a thorough probe
immediately of the activities of the
Reserve Bank. The Reserve Bank is
supposed to control flscal measures nf
this country and put a check on prices
but it has failed to do so. They have
created big buildings and only God
knows how much money has been
wasted. What ig their performance?
We want to have a thorough probe
into the activities of the Reserve Bank
of India.

Now, I take up selective cradit
control and credit squeeze, I want
to ask what is the performance. What
is the outcome? What have you
derived out of it and what is your
trick? You talk about credit squeeze.
You do it in a blanket way. You
grant it to tycoons dealing in sugar,
textiles, etc. You cut on the one side
and he switches the money to the
other, and as such your whole pugpose
is defeated. This is your policy. What
about indirect taxation? You have
said after taking all these changes into
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consideration the overall—how evasive
you are Mr, Chavan—budgetary deficit
will gtill be Rs. 550 crores. Thig figure
excludes Rs. 421 crores loans to
States for clearance of over-drafts.
Now I come to indirect taxation. How
it has grown and the disadvantage of
it is that it spirals down multiplying
itself by leaps and bounds on the
common man, The rich are spared.
For 1966-67 your direct taxes are 58.72
crores and in 1967-68 it was b crores
whereas the indirect taxes were 42.79
and 67.71 crores respectively. 1968-69
the direct taxes were Rs. 10 crores and
the indirect taxes 55.73 crores. In
1969-70 the direct taxegs were 13.50
crores whereas the indirect taxes were
Rs, 108.84 crores. In 1970-71 the
direct taxes were Rs. 13.75 crores
whereas the indirect taxes were
Rs, 153.41 crores. In 1971-72 the direct
taxes were Rs. 27 croreg and the in-
direct taxes 174.35 crores. Ag regards
the 1972-73 and 1973.74 the budget
estimates are 16.5 and 18.6 crores res-
pectively whereas the indirect taxes
are Rs. 155.1 crores ang 273.57 crores.

In support of what I have said just
now. I quote from the Illustrated
Weekly:

“In India, for example, there
appears to have been in recent
years a distinet shift of income in
favour of the rich farmers, traders,
smugglers, speculators, contrac-
tors and propertied classes at the
expense of the rest of the commu-
nity (more particularly at the
expense of the fixed income classes
and weaker elements). And since
India’s rate of growth of output
has slackened, the considerable
shifts in relative prices accentuat-
ed income inequalities and social
tension besides eroding money
value and impairing incentives to
save and invest”.

Then about unproductive expendi-
ture? How ig it going up? In 1950-51
under Administratives Services, it is
nil; police Rs. 3 crores, debt gervices
nil. In 1963-64, Administrative ser-
vices Rs, 77.37 crores, police Rs. 25.07
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crores, foreign debt services Rs. 278.35
crores. Look at the budget estimate
for 1973-74. We do not know what is
actually in store for us. Administra-
tive services expenditure Rs, 279.44,
police Rs, 124.37 crores, debt services
Rs. 834.85 crores. Money raised from
the common man in the form of addi-
tional taxation is being diverted to
unproductive and non-plan expendi-
ture mainly to strengthen the bureau-
cratic and police machinery in the
country so that the ruling classes are
protected,

Let us take the example of defence
expenditure. Shri Chavan claimed to
be holding the defence budget. But
in the last two years, he has spent
Rs. 200 crores every year more than
what he had promised. How does he
expect to hold the price line when the
price of everything is going up for
the maintenance of the defence ser-
vices, for the maintenance of the
police? Accommodation costs more,
uniform will cost more, food will cost
more because you are required to
give a certain amount of calories t{o
keep the soldier in trim. He is no
magician who can say that these will
be procured at fixed prices to suit his
convenience,

I come to the final item. Here is an
abstract from a beautiful editorial in
the Hindustan Times:

“Underlying the crisis ig surely
the very poor economic manage-
ment, indecision and drift for
which the Government must squ-
arely own responsibility”.

On top of this, the rampant corrup-
tion, both collective and individual,
money collections by the political
party from the tycoong and monopo-
lists promising them the opportunity
to plunder the common working man,
is - working at the root of it. For
every item of plunder, the monopolists
have been made to pay money to the
coffers of the ruling party, namely, the
Indian National Congress, no doubt
in return, to consolidate themselvcs
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politically, to remain in power and to
fill their own pockets, they have sur-
rendered to the monopolists and driven
the common man who earns his live-
lihood at the cost of his sweat and
blood to utter desperation gnd distress.

MR. DEPUTY-SPEAKER:
moved:

Motion

“That this House is alarmed and
distressed at the continuous in-
crease in prices of foodstuffs and
other essential commodities and
Government’s failure to arrest the
same,”

WMo wam  (Frad—zferor)
I WEIRT. 39 & oy fF & g
w2W AT @A 997 97 w9 fa=eT
a5 & A g & ot sifmim 3y
q41 TIHTT FUT NET AT GYFRE AT
AT § fe IgE AawmRl &1 oA
framt = & 3 fa 77 qYr fea
g Ffea wvawiT &1 o Fwal # qg3 ¥
e & fo1 q797 Far 9w gy &
WA ¥ AmHA TEA FT AT IFA A
fear 1+ & =rgar a1 f& 4 sTifFdT g
oo qrgr ¥ TFAfq w1 T A1 FY
g qEf 1 #Awez el & favg
13 7 w74 30 T o qwat ¥ T
Y 97 wEdr 77 a7 gy 3w e
g%z f&¥ g1@ a1 sam@T "= gar |
A7 # FF wE Fd sofadT a3 §
frad ¥ T JF7 WA ¥ TIT A1
aframr @Y 3T A1 IIT WAT A7 AT
B F21 SdwT w3 A gow Avew A
IFM aE AF Fwr f& Far TH FoW
I3 w7 I1fE o ¥ ww AT T g
ar feq< @ SF T IT FT &L FIA A
avs Y 9w | & faw g7 €7 99 &7
Auw qrT § ar & Ammar g fF 1967 %
e @1 A ¥ FH gEHC &7 OF
arargrr 4w o 2 fr oA 2w oA
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[ *1o ®aTa ]
Qowt & & § Fq qrAT Al F
T 933 97 @ & 1 A s A
WY §B AHT AW weT F AN AW
fFr AR & WY §& AT I F@AT
AT § | 39 & g fag g smawm fw
a2 fasfaa 3w gt o fawraditsr 3w
Y 37 ¥ frm a@ & 777 73 & ¥ Wi
1967, 1968, 1969, 1970 HIT 1971
* & 1 39 ¥ gre afge g fw faAr
FaF A W F 7Y & 912 ag fawfan
aw g =g fawEwe 2w g, FET
TTEHT AT A AIfTql F FTLT FIRAT
g Aa@F T ITHaT &
wifgd & | q97 A1 qrar |7 T S
# a5 fave ¥ 91 ¥ wiFS Funsaq
o & AT T AT Agar g ) F wig
FT IIEIT T@AT IEATE | T H
739 ATEC WTF A9 TEAT 1963
FT 100 A9 FI F9 ar KT F 19. 6
qEZ GTEH TIT 1971 AF H FAT ¥ |
wig F 1967 § Ifgaw gewEa A
106. 3 =T w9 yrewd ¥ faw ¥
F3, W@w, ITA FIE ;L AT R,
104.6 STEY 3599 9T | 1968 ¥
Fefgaa gyreaza ¥ 104. 6 AT wH
qreded ¥ 108.0 97 | 1969 F
115.8 AT 116. 0377141 | 1970 ¥
124.0 ST 123.0 Tg ZTF7 47 |
i wFC 1971 ¥ gefgaw amwA
¥ 127. 18 ™A1 AR I F FF I
¥ WiFT 9 AN W 9H G & |

guT FergT § AET & A
qEATE | 1967 ¥ 1106.9, 1968
114.9, 1969 ¥ 121.0, 1970 ¥
127.1 @4r 1971 & 137.1 &9AF
1% AT FT ST 9T | WU §H TAEA
oI NTEA UEH AEdH 1967 AR
1971 fA&r¥ & a8 28.3 9@
qAT & AAAT AT
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gHY aeg gAgEs ferew &1 oY 3G
At 1967 ¥ 107.5, 1968 ¥ 117. 3,
1969 % 121.4, 1970 ¥ 126, 0 AT
1971 ¥ 132.4 W39 339 91 |
79qt{ 23. 2 wfory 3fg qeaf H g3 @
73fg 19677 1971 F AT HAZL] 1

gARIT =2q & WY § wiwd q@raw
aga g AfFT 3@ § gm dva |
gafrg  fad 3fz w1 awIiar 3
amgar | &gt 13. 9 sfyaa gfe ge
Fgid 1967 AR 1971 F @ F
gaeergar ¥ 88,1 wfawa, g &
120. 0 wfawe A7 fggeT £ T
W 11 9aF ATi8 3T I+ & | Fgmgeama
¥ qrET T 4T 1967 ¥ 154.0,
1968 ¥ 153.0, 1969 ¥ 156.0,
1970 ¥ 166.0 4T 1971 & 172.0
7 YA ¥ A I IIA QT ¢ |
Zg% 79T a8 & F wa ¥ g 3fe
11, 7 afamr T WA A TR

& qarr Tt g f& 7w r
gar? U A S0 F IRA
FH g1 W@ & A AL gATQ FAEEAT
frraragdy 9t o @Y g | afww #
zq gaL IfreFior & F9F FT ITA
fear 21 g9 # fow  g&<C 9@
aTERdr &1 Ty 91 WA  f &
forg 71T TST AT WIS IEF QA
9T qEHY 9 & w@r g freg gw
ARG ZTIAT T8 AT AEHIIT F3 AT
foad 17 7 qra wrzAfoas Fmfas
qrac & T AMT ST FL W@ § | TET
feafs # av¢ foarfaaw & fggw &
HAT FEHT FT TG EETH @ F1 AN
¥ g WMT TS dWIT
# @ @ o« w A
T2 € ERit At qedt fA FA &
N TS § AT ET AN AGF TF A
FOFT AYATAT AT §  SAB-ATIHIT
FF SNETTHTH AU qT WG T1-
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e & I soar FwET @ & oIw
9T FAT QT HEX T a9 o geai &
WAl 9§ AHAT | AEHY FT RAS
TITAT FYE AT FIA AL & FAT -
fax aww #1 $fefae wrgdfan s

TR

ff sfata 7g AT I€T TR
faa w&Y ot & ax & a8 %3 f5 saw-
Tif@T Tog gt 7 fFar a1 ga+'
gE awe § Fr fow @ few
g ...
ot qUAATIT T ¢
fors frar 2

w0 ®ara : wrox fors fear &
wafay & #g @ g f5 ot a@ faw
HAT A FE § IEHT WY gEATAT AT A
AE FEY & TP AT FEATAT FAFT  FH
¥ IXET IFTT TG FA T FAT FIAST
g7

Wit ¥ g wrarfds w3 a5
FET T WX TG &R T
gaefaat &1 fagiv wow a9
INTT TTAT AT §, F7% TCHC T AN
T g &, faegid  TwAtfa #) wed
g ¥ owy @ sfw @ 2,
T qF IR AEHA TG A a9
a% FWT wear wfeq &1 feafems-3
9T & gar § AT o %
Y qF TF @Ue F d5% F7 AYHT e
2 Afpr o 7 oyrat Ay AT 7
A% quT ¥ 91 A qF AGH @AY
T Fgr wrar, g § feaar & wwor
AR T AGIS | AfwA (g Hrawy
N FT GrAAr A dAT TR
AR HE QA% dor QA F A3 g
dar mr g ogw W faadt dw-
fasw &t am #%, &few s o g@rd
TS0 §TEHTY a7 IE AHIT A ATH
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¥ fafess-2 a1 15 s & b
& T gAAE WY, Av-AH I wy
fewreed #1, fa=giT s o gvax
F1 grET I FT owH T & gAEy
g rE faar s | a9 aw g7 #°
st 9N Ag 1 BE T araraw
F1 qEEAT § AT 9T qF TavE
F TN TR, ATEAT B TG TN
T 3% 48 g4 qfg &1 amwan a=r
AAT AT TG &

foT Wt 7/ F9 aF wod amy
TH Tl a3 o ¥ 7w ez @
sre f g9 3w ¥ 11, 9 wigww &y
T, @ FE AR TR ag oA
W T g, wT ¥ faafaar g
awA Ag ot | afe gwR ey
90 9@ 1 UF FA3 frogsft 7w
AT A& @rAT 7 fawr ozar frasr
T AT g AT W@ & Y WA ag
11. 9 yfqwa gewe 3 gfqwa &
gar 1 w14 fav w1 afeeam
AT BH 9 A 9NT FrEr |

@l W T 9T T 10 wfawe
F a8 Wiawa & ® Jm@r |
T@T T q8aT A 78 6 Nfawa gyar

ol w0 & QAT ATAAT
fora® a # w7 Few vord o1 @ ¢,
A TG IS T, gEET 99 3@ 2
e F1——4 g7 g i §
aw ¥ gw ad aut fedr ey # g
AT & FE SATET AT ST 20 W
ard &1 AT A g N gEA wrEA-
o = ot difegn e
W 9T T g g frar gy
Wl wwdr ¥ ) g wFar § fyogH
T wEw A 9r & gwrt wwe
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[ =10 @atr ]
gaFr faad faae &1 sameT @
arer g aqr feard & fax qrdr
e arar &, 9 3T 40 a1 7 Twa
9T oY@y ? AT | AfwT ww gw a4t
THAY TG FL AT SrF A 0
A & AG AR Haw & fay
A a°E 3q AEATRAIT W 73
AT W@ 3 5 dar F FAasar gaA
qGAT T WY & AT @Y T ITET FH
YT AT T@T B——FF THEAT F7 o8 TFTT
aarena fvar s | wre fad qrfear-
¥z @y g@ W faam adr s, 97
I AR TA q9 9 fame w @
g | TH g § gar e X o
FIA I5A g W ¥ q1er AT IASRT
qYF AHA @AT AEAT § | WY
TF AT & A 977 3 T IAF ATY
@AAE & M T AATE |
Iy IHE ¥ QF FIA T FT QT 797
2, %fae g o ot F TE s T
FAT-Fel T Al HT A1 q04T AT,
TTg IE W WY A% T | HAl 9%
ar FT Ag0 FAE@r T HfET A &
g Y @ T | gg wWraqreas afg
21 T IFC F 9T TN q@A § IAR!
aFx ¥ forr gEw wOw@ g A
gefgae sieawa ox W U e
T g 1 gsfgaw sieqwmT # o«
@l gEws 99§ faad s
gwi?  JaRA A AW # @
g & o w1 de | wlEargEe w7

W1 TR "EA@Y T g | AW B
FrEEl A1 " G & far arfw
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SATET AW &1 QwmT fwa T 3w
T TAE T FY g% gaw fay wEd
8 & qarstaemr 1 9@ faad
sa! afas i fae a8 1w I
T faa & gad Nt F wral 77 7a<
TAT ¥ | FAOQ gusfEaw FMigRe
# garer & A g@ a9z & O w37
I5IT AT &, IAFT HAT &L T |
g wg & awtz ox @T 3T
99 ¥ @ SqaT HEIA AR
qAWA GA-—39 §9T & qrow) 949-
AFM fF gas FREIE FF2T 9T FT
F1 AG TMAT, TeF G T F AT TG
FAAT, TIAqAFE @z F1 #@ W
e faarn, #fFa gaar & 99q ST
w1fgd % g aaq 97 Fgw IS5 9 §
Fdm g 1 qg @A TF 11790 Y
TIT AT & q€ &9 & T gl !

W 99 ¥ 97 FaH TH AT ISV
T - & 1A 5T FN AW gT
¥ AT | 9@ TEI fHAT qE GHT §
¥ q€t ol g€ A, forw #Y wa gaT
Tgr & W ¥ ag wgar g R g
o Ffada I SR wEewT & q4T
Y @ #d ¥ gATT gg qerd anfw
TH TH TTH H a9 g1 @ | ga-aa-
oy #F 57 g@wR W T@EK
2 fog a@ T E9T P F AW
IGT HY UG TEAT %, T A NAF
safed &1 & saT =91fgg )

¥ qg ¥ qamr =mgar g fs “wifer
W% ¢ AfEer  qEer girmea
freFwT N —AGER IO ¥
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9 fFar mar @ 1 g @ & “eefr-
7y freier o i v fr da-
ArIANIH” &1 FH A W@ |
T FeH & Frwa feaw gt 1w
TIAE F1GHL ATGH ATH & q1d Fgl,
T\ TG AT TAA FT GIST FATEH
gafy wer faar @ &, WEw e
gt F1, g fafew @ g w1
T faw ®@r & 1 # = sfadg &g
Y F1 FAAET AEAT WS A
grew 1 fow fFar —sagrew & W
g8 «m F1 #a g faedld uEuw
ara, A aq, =g G g
oH 9wy FX & @ g fr wmaw
Fo roaT gATS fAemw ar wg faeem
TEA A AR FT A WA AT & 5 o
Y g gW T & fasar g ar ot =maw
faear &, wrae w9 7 e, 3@ oo
a QA s aifal w1 gifer #1
A E, T T E gifew F FAST At
% & awdt §, W fau & sAar & o
T FAT Tgar g owm favaw
au, w9 #t g9 A5 fAed, TR
a &Y, WeT Y, 9raw g1, g g, a9
w1 F1 faerm 37 fo=it 1 g1 F3
TIEW TG §, EEFE ¥ IT F qW
Tw@WA FIF a0 F9 & FEA |
o fadre arer ¥ ag g e g
T FY foe saaet g faw
gt oY FoqR awe F QA ogEAr
@t g 5w & fag SR w1 s
TR g, IfFT e 3§39 W) I
qgar ar et wfee W @@ |
T ZH 5 qFE F1 AT ¢, @ Alw
HI AT § A W9 ST GET @@, A
YWY UATSH 914, IW F1 FAS
U AT & &9 ¥ Qfww ar d=7@ ar
sifa¥e e ¥ o7 F@@d | qT qI
FHATFE ¥ wfgg fF ag o game=
WI9HT TG @I, TF & W9 TAAT FI3T
®AT FAT RET WTH q I WL H
X TR | @ wwar 2 FFowT a7 w2
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fF gz afesds 78 & ar alwT @
TE A9 FOM| TS WEA1 g AT
Y -4 3T FT AT g9 A AT oy
TEl 9T, 4% FT ATAEAAT AT WY
gffess ggar A8 wraT g1, o9 S
F foo gnFw 0% For 7@ & o wfee
FH G &, AFTTT g9 yiesa
FATEL ) I HTEH W B AN
FAT AR A F qAT 7T g mrw
FT AT AYHEN &, I8 FET W SH A
T G271 AE FT | IV AT 7EHA 5
fewat w1 59 feear §ifow, @@ wkx
FIE T A A § I§ FUE W} AT
NS F w9 F A, qur awwTE
fEmd st oW gFT | ww A
FI AW ENT | FTO ATE & R o
T SART FW AT q IEQ THfo
qraT a3 ST § 1 gafew o S fefae
FEAT TIT IHY AY qHONT AT qGAT
a2 e s wrfew | q@ gw @ g
T FUA WA AT q@ FT § e
oY SATHL @ oy famrsr H— g%
freg & I @ T W
I # feFe &7 @€ guEam
# wE TG gU w7 ¥ faw
T FF & &1 famwr v @
F & fag qar a7 amar @ afew w
AT PR FATFR F a3 913 & ay
W T ST &1 W forry ¥ A o
WE | H FgaT § we8T § Tt
¥ faq s wnfew Sfem &% @
wife fF fad e 7=y & war arefas
& S, I #%9 ¥ w|@T STEA
= A | gH @ gwd faw stecfee
qAvERE 237 AR T egadew WK dow
T #7 wag g 9 9T F O
FEAC FT A TAHHT HT YR q91@T
g 79%) & QU fFar I 1 ¥ qrAAT
g Mot & IR waAw ag § fowd fan
gH Wt e &, fae At oY Ay oFf
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WHEE & W wE Hel St ar o
TR § e gw T R
F AW I¢H Aq@ q IaF fog AFwT
AT FT W FT AF FL |

SHRI SAMAR GUHA (Contai): Sir,
1 do not know whether the same
irony will overtake the fate of our
country, as it happened after the last
adjournment motion on price rise that
we had in this House in last August.
During the last six months the price
hag been shooting up. Today the
situation has become so terrible that
if you pay five paise to a beggar, in-
mediately he requests for 20 ar 25
paise saying that otherwise he cannot
get even g piecg of bread. In every
house today the poor husbands are
facing the blood-shot eyes of their
wiveg because they are not in a posi-
tion to provide two square meals a
day to the children within their bud-
gets, Satistically speaking, 65 per
cent of our people are not in a posi-
tion to provide two square meals 10
their family members or children due
to the abnormal price rise. I do not
want tp go into the details. I want
to say only this that the profession ot
the government about price stability
remains as illusive as the ‘Wilko-the-

wisp'.

The Bangladesh refugees and the
drought may have a marginal effect on
price rise, but in reality it is the con-
tinuous procegs arising out of the
wrong policies of the government for
the last 25 years. Price rise in a deve-
loping economy is inevitable to a cer-
tain extent. But due to a reckless
policy of money supply, deficit financ-
ing, non-developmental expenditure,
indirect taxation, failure to tackle the
parallel economy of black money and
allied factors, the price has now ex-
ceeded all limits of the bearable capa-
city of the community. According to
government statistics, 22 crores of our
people are living below the poverty
level Buf if the misleading statistical
practice of counting the national in-
come in terms of national average I8
taken into consideration, about 67 per
cent of the Indiap people suffer from
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the minimum need of purchasing capa-
city.

Instead of trying to create a mirage
of confidence ip holding the price line,
the people should be told bluntly
about the reality of the situation that
price rise ig inevitable ang perhaps
the worst is yet to come as a result
of the drought. Government should
try to prepare the mind of the people
to face the grim reality of the situa-
tion and make efforts to mitigate as
much as possible their miseries to
avoid greater frustration and wider
tension among the people.

Before dealing with some of the
issues involved in relation to price
rise, I want to make a few concrete
suggestions about long-term and
shorti-term policies that the govern-
ment should follow.

The curve of deficit financing is so
steeply upward that up till now, Jur-
ing the last four Plans, about Rs. 3,270
crores in total of deficit financing has
been made. In addition to that, the
pressure of about Rs, 7,000 crores of
black money is there. Out of the
proposed Rs. 6,615 crores of resources
mobilisation in the Fifth Plan, half of
it will come from indirect taxation on
the common people. It is, therefore,
inevitable that the price rise will ¢on-
tinue and the purchasing power of the
common man will face continuous sro-
sion. Unless the Planning Minister
has any magic wand in his hand, it
will be fantastic to presume that dur-
ing the terminal year of the Fifth
Plan deficit financing will he reduced
to zero,

To salvage the situation out of the
worst possibility, the Government
could adopt the following long-term
measures. The money supply should
be strictly balanced with the produc-
tive capacity to assimilate it. Deficit
financing accordingly should be rigo-
rously curtailed. Non-developmental
expenditure which is now dispropor-
tionately high should be progressively
curbed. Black money or parallel eco-
nomy of the black-marketeers should
be drastically dealt with according to
the recommendations of the Wanchoo
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Commititee even if need be by adopt-
ing the policy of demonetisation.
Wagz-rise must be regulated and co-
ordinated by providing essential com-
modities at controlled price. The com-
sumption of upper echelon should be
severzly cut and the consumption
capacity of the lower deciles should
be increased by increasing their pur-
chasing capacily by giving them neces-
sary =mployment or providing other
income inlets. All round austerity of
non-essential consumption should be
mercilessly pursued. Production of

consumer goods should be given
greater importance, Corruption gt all
levels must be wiped out taking

deterrent measures., Agricultural and
industrial production should be assur-
ed by developing a new technique of
managemeni-labour relation and as-
suring a remunerative price to the
agricultural producer and enforcing
minimum wage for the agricultural
labour, Easy credit facility and ferti-
liser distribution should be guaranteed
to cultivators by making necessary
institutional changesg in the distribu-
tive policy as also for its machinery,

About the short-term measures, to
deal with abnormal price-rise and
misery of the common people, the
Government has taken a decision to
take over wholesale foodgrains trade
and embark wupon an agricultural
crash programme. For this, it is neccs-
sary that buffer-stock should be en-
larged, if need be, by import of more
than 2 million tonnes of foodgrains to
effectively deal with the scarcity psy-
chology of the hoarders as well s of
the consumer,

Wholesale trade of coarse <cereal
should be taken over by the Govern-
ment. The Governmgnt should take
over wholesale stock of sugar, and
vanaspati. The production of edible
coconut oil for cooking purposes should
be given importance, because the
price of coconut has not shot up so
much.

The wholesale trade of foodgrains,
both wheat and rice, should be quick-
ly taken over by the Government and
necessary procurement and distribu-
tive machinery should be geared up as

3610 L.S.—11
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expeditiously asg possible. The pro-
curement and distributive systems
should be separated and controlleq by
the Central and State Food Ministries.
The fair price shops should distribute
feodgrains, coarse cereals, edible oil,
sugar and other food articles. The
rural-urban imbalance of distribution
of fair-price shops should be removed.
It has been said that the number of
fair price shops has been increased
from 1,20,000 to 1,58,000. I may usk
one question; How many of the new
fair price shops have been opened in
rural areas? So, the rural-urban
imbalance of distribution of fair price
shops should be removed by opening a
larger number of fair price shops in
rural areas so that the urban-rural
ratio in regard to fair price shops may
be 40 : 60

290

Cotton price ang textile price, which
are showing hopeful signs of price
stability, should be rigorously control-
led and coarse textiles should be dis-
tributed on ration cards.

16 hrs, °

Uniform distribution of yarp to 75
lakhs of handloom weavers shou]d be
quickly assured.

Minimum wage policy for 27 million
landless labour and other partial agri-
cultural labour numbering 50.2 per
cent of the agricultura] population,
who own less than one acre of land,
should be quickly enforced to ensyre
increased purchasing power for the
poorest rural community,

Drastic measures should be taken to
minimise the current loss of about 26
per cent of foodgrains in storage stage,
as also during the procesg of transport
and procurement so that the estimat-
ed incidental expenditure of Rs. 77 per
ton of foodgrains can be reduced to
minimum.

Statutory  Consumers  Councils,
with representatives from coopera-
tives, trade unions, agricultural labour

= ot
i N AT - ——
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unions, consumers and all national po-
litical parties should be formed at all
levels, from the Block to the State,
to develop consumers’ resistance mo-
vement on the one hand and to work
as watch-dog committees to stop
hoarding, profiteering and corruption
in fair price shops and outside.

Procurement Advisory Committees
should be formed at Block level to
ensure remunerative prices to the
cultivators by checking malpracies by
procurement agencies,

Many procurement agencies identify
some wheat the second grade, but
whenever something is given to them,
immediately it becomes the first grade
wheat!

All Party Food Councils, from
Block to State level should be formed
to keep watch op food storage and
look into the problemg of supply and
distribution of foodgrains and other
essential commodities o the one hand
and for ensuring smooth and timely
credit facilities and distribution of
fertilisers to the agriculturists.

Moratorium should be declared on
realization of agricultural, fertiliser,
flood, drought and other loans for
two years.

A Central team should be formed to
ensure regular road and rail transport

for foodgrains and other essential
commodities.

Anqn Ordinance should be issued im-
mediately providing for deterrent

punishment to the hoarders of and
black-marketeers on foodgrains and
other essential commodities and to
stop malpractices in fair price shops.

Price rise has become a continuous
process, except during the short period
of the First Plan, due to bungling of
the economic policy by the Govern-
ment. Price rise during the Second
Plan wag 35 per cent during the
Third Plan 31 per cent, and during the
two years of Plan Holiday 24 per cent;
in the first three years of the Fourth

MARCH 5, 1973

Prices of

202
Foodstuffs etc. (M)

Plan, the compound rate of increase in
price has been 4.1 per cent. The
wholesale price of foodgraings from
3rd February, 1973 ig higher by 16.2
per cent than the corresponding pe-
riod a year before.

A bad doctor who fails either to
diagnose the ills of this patient or to
prescribe the recipe correctly, finds
many pleas to cover his incapacity.
Similarly, the Government is trying to
find the Bangladesh refugees issue and
the drought as the two alibi for the
current price rise.

The people paid the Bangladesh levy
and the Governmment also received
foreign aid to meet the expenditure on
Bungladesh refugees. It wil] be too
tenuous a proposition to suggest that
the Bangladesh refugees caused sup-
ply of extra money, causing deficit
financing and consequential price rise.
If the effect of Bangladesh refugees
had heen there, then it would have
been there immediatly—in the begin-
ning of the year 1972. But it happen-
ed only in the latter part of the year
and not in the beginning of that year.
Drought’ has also been attributed as
another alibi. The drought i 1972
cannot be attributed as having caused
an increase of 165 per cent in the
price of foodgrains.

Till October last, the country car-
ried on by consuming the carry-over
stocks from the previous year's har-
vest. which was a Green Revolution
year. The effect of the new harvest,
after October 1972, which facedg the
constraint of grought, will be felt
only in the following twelve months.
Therefore, no reason can be assigned
that drought really caused price rise
from August 1972. In fact, if drought
has any effect on the price rise it may
be felt more sharply in the fming
months.

Sir, the Finance Minister has said
that the value of our money has been
reduced to 39.2 per cent since 1949.
What does it mean? It means that a
person who was earning Rs. 100 in
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1949, at least if he has to meet the re-
quirements of his family which he
used to at Rs. 100 earlier, he will have
at least to spend Rs. 2.53 now. I want
to know this from the Government the
money value has fallen so sharply—2%
times—but as regards a corresponding
increase in the income of the people,
particularly the lower-income-group
people, three crore wage-earners in
the private and the public sector, and
also 2.70 crore landless labour, and
also those who own less than one acre
of land in the rural area,—what is their
condition? There ig a fall in the
value of the rupee, but no correspond-
ing rise in the income of that echelon
—leave aside our calculation: if we
take your calculation, those 22 crores
of people whom you have described
as living below poverty level. Ag I
have already said, I will just quote
onc sentence from the report of
Reserve Bank of India:

“If any factor has contributed
most to the abnormal rise of pri-
ces, that is the reckless money
supply.”

I wil] give you soms figures. In 1968
the rise in our gross national product
was 2.5 per cent, but the increase in the
money supply was 8 per cent. In 1969
the GNP was 5.2 per cent whereas
the money supply was 10.5 per cent.
In 1970-71 the GNP was 4.7 per cent
whereas the money supply was 7 per
cent. The figures for GNP in 1971-72
are not available, but the money sup-
ply was 12 per cent.

I will conclude. It is not due to
the drought or Bangladesh refugee
problem that there is a spurt in the
rise of prices of essential commodi-
ties, but it is a continuous process.
It started in 1949, and it ig due to
govenment policy. I woulq only urge
that certain long-term and short-
term measures be taken instead of
creating the mirage of confidence that
you are trying to hold the price rise
which will prove as elusive as ‘will-
o-the-wisp’. The price rise is inevi-
table to certain extent, but you should
try to create an impression in the
mind of the people that you are honest-
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ly trying, ang I will use the words, in
cooperation with the people, to check
the prise rise.

My young friend, Mr. Munshi, is
sitting here. You talk of cooperation
from the Opposition. You will be
surprised to know that in npo com-
mittee at the constituency level any
Member of Parliament is included.
There the government and the party
in West Bengal have become co-ter-
minous. If you really want coopera-
tion you should sincerely have it by
generally seeking assistance of all the
political parties.

MR. DEPUTY-SPEAKER: There is
a large number of Members from the
Congress Party who want to speak,
and I have been requested to appor-
tion ten minuteg to each. 1 would re-
quest them to kindly bear this in
mind. Now, Shri C. M. Stephen.

SHRI C. M. STEPHEN (Muvathu-
puzha): Within a short period of time
in the course of a few months, this
House has been called upon to discuss
this very vital ang important national
problem, a problem which according
to me does and must transcend the
barrierq of party considerations be-
cause basically it is a problem which
concerned the millions of people. The
last occasion when we lhad discussed
this matter was on the 14th Novem-
ber last year, Three and a half
months have gone by ang we: have
again met, and a lot of time of this
House was taken during the opening
days of this session over the persis-
tent demand that an adjournment mo-
tion or something like that on this
question should be permitted. At
least, this motion has come up before
us.

One thing that was paining me to a
certain extent was that in spite of this
apparent and demonstirateq anxiety to
discus sthis problem emanating from
the Opposition, Benches, the opportu-
nities that have offered themselves
have not been used constructively by
many of the spokesmen from the other
side.

-
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I had the opportunity to go through
the discussion on an adjournment
motion in November. Having gone
through that, one is left with a feel-
ing of barrenness and futility, because
nothing constructive has been forth-
coming by way of suggestion or cor-
rection of the steps taken by Govern-
ment.

Today, when we are discussing this
matter, there is one fact on which
there will be no dispute, and that is
that the understanding and the re-
cognition of this problem has been
pointedly existing in this country.
The President has adverteg to thig in
his Address. In the budget speech
of the Finance Minister, quite a lot of
space nas been devoted for referring
to the price spiral phenomenon of our
economy, and the Econmic Survey
also elaborately deals with this ques-
tion and concedes that price rise is
there. So if the object of this discus-
siop is to project the fact that price
rise is existing in the country, then I
would submit that it is an exercise in

_futility, because that is a conceded
fact. What is really expected in a dis-
cussion of this nature is to evaluate
the steps taken by Government, ta
evaluate the analysis made by Gov-
ernment and to put forward sugges<
tions which may differ from this ana-
lysis or differ from this in regard to
constructive proposals by way of im-
provement and so on.

When 1 sat through the speech of
Shri Jyotirmoy Bosu, a feeling was
creeping in my mind that one thing
that he was least bothered about was
the constructive aspect of this discus-
sion. He was not in the least worri-
ed about the agony of the people; he
was pot in the least concerned about
giving suggestions to improve the posi-
tion. In the motion he has said that
‘This House is alarmed ang distressed

..". According to me, these are the
two words which pmpoint the diffe-
rence in approach as betweep me and
him. He says that he Ig alarmed. He
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says that he is distressed. Going by
the dictionary connotation, these two
words betray a state of mind of frus-
tration and hopelessnes; he is com-
pletely alarmed and distressed and he
leaves it at that. That is not the way
that a question like this hag got to be
approacihed. As far as I am concern-
ed I refuse to be alarmed. I am not
in the lecast alarmed for two reasonms.
One is that any person with a know-
ledge of economic science and who
has been going through the events of
the past few monthg ever since the
date of the conflict with Pakistan,
sihould have been prepared for a state
of affairs in which the prices would
20 up.
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Secondly, any persop who was cons-
cious of the situalion thatl resulted in
the failure of the kharif crop last year
and whieh projected the possibility
of the failure of the kharif crop this
year should have been prepared for a
certain amount of rise in prices. Being
so mentally prepared, no responsible
public person could possibly be alarm-
ed, not the least the members of this
House. We were prepared for this
situation.

Then to get alarmed is not the pro-
per reaction to a situation like this.
The proper reaction is to find out cer-
tain solutions. 1t is my claim from
this side that to the best extent pos-
sible solutions were attempted and put
forward, Government have repeatedly
stated what has been done. The
budget speech has elaborately dealt
with the steps taken. The President’s
Address also has enumerated the
steps taken. An analysig of the rea-
sons is also there. Ong is the money
<upply that became necessary as a re-
sult of the war we had to fight. It
was stated even at that time by the
Finance Minister that the country
would have to get ready for certain
consequences of that particular event.
That was an hour of national glory.
For that hour of pational glory, the
nation may have to pay a price and
we are, to a certain extent, paying
that price.
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The second reason postulated by
us is the . failure of the khariff
crop last year and the one that
is forthcoming. The third is, of course,
the hoarding  and  profiteering
that would certainly follow in due
course as a resuli of these things. The
fourth reason, which i5 also not dis-
puted, is the black money floating
about. As far as regulation of bank
advances could deal with it, they did
put certain restraints. A credit
squeeze wag attempted, supply of
credit was withheld to grain traders.
But unfortunately, this parallel eco-
nomy is functioning and, therefore,
the banks could hot utter the last
word on that.

This is the analysis. Is there any
difference of opinion with respect to
the analysis? Of course, Shri Jyotir-
moy Bosu will jump in with a parti-
cular phrase to which he has become
used to rather sickeningly frequently,
to such an extent that it hag lost all
meaning—monopoly, monopoly and
election funds.

SHRI JYOTIRMOY BOSU: For
whom the bell tells!

SHRI C. M. STEPHEN: For a
human nature of that particular
characteristic, one may stand a cer-
tain amount of repetition, but not be-
yond that. Repetition beyond a limit
without factual basie made in such a
way that it becomes mere slogan-
mongering makes the proposition lose
its walidity and becomes a laughing
stock. (Imterruptions).

SHRI JYOTIRMOY BOSU: Whose
laughing stock?

SHRI C. M. STEPHEN: He should
learpn the parliamentary procedure of
letting the other member speak; if he
wants to say anything, let hiim stand
and I shall yield.

Anyway, what I am saying is that
nothing more than that has emanated
from him. Therefore, I will forget
him, whatever he said on the floor of
the House; I disregard the fulmina-

PHALGUNA 14, 1834 (SAKA)

Prices

298
of Foodstuffs etc. (M)

tons he made aind just bypass him.

As 1 have said, certain solutions
were aiempted. The Motion refers
to ‘Government's failure to arrest the
sam2, ithe rise in prices. The failure
of the Government shou.d be related
to the steps which Government did or
did not take. Certain steps were
taken. Crash programmes were
launched. An agricultural produc-
tion programme, an emergency pro-
duction programme, runhning to the
tune of Rs. 150 crores was launched.
A relief programme was launched.
Now there js another step which is
being proceeded with, takeover of
wholesale trade in order that hoard-
ing and profiteering may be curbed,
These are the steps Government have
taken. These have been enumerated.
They may or may not be adequate.
What further steps are being suggest-
ed, what further procedures are being
suggested in order that the program-
mes could be effectively implement-
ed,—it is these suggestions that we are
expecling from the other side. Un-
fortunately, these suggestions are not
forthcoming. That is the whole pity
of these discussions. As far as we are
concerned, we have done what should
be done and what could have been
done. We are ready to do whatever
must be dohe in order that the situa-
tion may be elleviated. Can you put
forward light on that? It is on that
point that I fee] concerned about cer-
tain arrangements that are being
effectuated on the Opposition Benches.
Take thia question of take-over of the
foodgrains trade. I find some sort of
alliance js forthcomihg and that is,
they are ganging up for a particular
purpose. Here is a question which is
crucial to the country and a solution
which according to us is crucial to the
solution of that question. The ques-
tion is, price-rise. The solution we
are offering is crucial. One of the
solutions is, take over of the foreign

trade. My frienda are there. The
Jan Sangh says no take-over; the
Swatantra party says no take-over.

The syndigate says, God alone knows
what is to be done. Nobody knows
what is to be done. The marxist
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party says that there should be an

effective take-over.

So, what are you finding there? There
is a gang-up on this particular ques-
tion and particular problem. On this
side, with us, they differ, but they
gang up; they ganhg up and carry on
demonstrations. They create difficult-
ies. Instead of associating themselves
with the Government, co-operating
themselves with the Government, at
least for the purpose of solving this
basic problem, they are ganging up
for creating difficulties, and creating a
sense among the people that we will
not be able to stand up to this pro-
blem and solye this problem. This i3
what they are doing, and they are try-
ing to weaken the will of the nation
to solve the problem. For that, they
are ganging up. .

Please give me two 'minutes more
and I shall finish my speech. We find
in Keralg a particular question; the
Government officers, or a section o¢f
_them came up demanding a wage in-
crease. But 80 per cent of them said
that they are not on strike. 20 per
cent of these people were picked up
by a strange conglemeration asking
for an increase in salary for the Gov-
ernment employees. We find that the
Swatantra party, the Jam Sangh, the
Communist Party (Marxist) and the
Kerala Congress were combining and
carrying on a struggle, while the
NGOs said that they have withdrawn
the strike, and everything is perfectly
OK.

What I am emphasising is, if the en-
deavour is to solve the problem, to see
the anguish of the people and settle
it, then the approach must be one of
co-operation and assistance. Instead
of that, they make political capital of
the situation which is the inevitable
result of a mnatiohal problem. This
attitude is nothing more than anti-
nationalism and non-patriorism. That
is what T say. Instead of making
political cavital of it, they must offer
golntions which are in the best in-
terests of the country and that would
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be the biggest service that one could
render to the country. The people
will be judging the parties not by the
way they are raising their voice, but
the way they are reacting to a parti-
cular national problem. That will he
the way in which the judgment of the
people will be done; the way you are
reacting, the way you acting to meet.
the problem. But then the reaction-
aries and the so-called progressive
Marxist party are ganging up and
blocking the steps taken by the Gov-
ernment to solve the mnational pro-
blem. Instead of stengthening the
hands of the Government, at least for
the purpose of solving the problem, if
the steps taken are inadequate, you
can suggest some measures and amend
the steps. But then, without making
those suggestions, you are blocking
the whole way and stopping the peo-
ple from proceeding further. That is
the picture that we are finding.

One word more and I shall finish.
This is not to say that this party does
not have a responsibility. We are
aware of the fact that we went to the
polls along with a manifesto. We ask-
ed for the mandate of the people to
keep the prices at a steady level
That is the pledge that we gave to the
people and that uhdertaking has got
to be redeemed. For that purpose,
hoarding and blackmarketing have to
be stopped. Here is a peculiar fea-
ture that although in the current
year, production has gone down, ex-
cept for 1971, even today our produc-
tion is the highest in the annals of the
history of this country. ‘That fact
remains. Therefore, if the prices are
going up, rponey-supply is ohe of the
factors, and it i3 a major factor that
hoarding, blackmarketing and corner-
ing are going on. Therefore we have
got to battle with it. That is why the
take over of grain trade has been
attempted. We have to be merciless
to the hoarders. This morning wWe
discussed the question of the Mody
Flour Mills. Tt so happmened that the
proceedines which were taken were
withdrawh. T join mv vnice with the
other friends in saying that effective
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steps have got to be taken against
persons who indulge in malpractices
and even securily measures have got
to be taken against them. I must
claim credit that my party in Mysore
has today launched an anti-hoarding
campaign against shop keepers and
peasants, who hoard stocks. There
will be no lack of will as far as my
party is concerned. For heavens sake
extenq your co-operation. With
your co-operation if you will give that
but without your co-operation if that
is nrt forthcoming this party will re-
deem its pledge and see that the price
level is maintained.

SHRI K. BALADHANDAYUTHAM
(Coimbatore): I point my accusing
finger at the Government. That is
the first culprit for the alarming situ-
ation that has becn created by the
failure of the Government to maintain
the price level. It i3 clear that no
Government is going to be stable with
this price spiral. The reasong for this
price spiral are clear even to the blind.
The first reaction is the hold of the
monopolies on the economy. Of
course my friend Mr. Stephen was
tired and found it nauseating to hear
the word ‘monopoly’. If that is nau-
seating to him the repetition of the
word Garbi Hatao is more nauseating.
The situation has become so mehac-
ing that foreign agents like the CIA
are prepared to declare that the
month of May will witness food riots
in the country. When they say so it
means they are preparing for it. Why
should we blame the CIA when the
grounqd is created by the Government
for them to operate?

The second reason is that the capi-
talist, landlord, the farmers in the
rural areas have made the Govern-
ment slide back, from the decisions
that they took in the past. These are
simple and clear reasons. But Gov-
ernment have been trying to give
fallacious reasons for the present situ--
ation. Day in and day out, in season
ahd out of season, the Prime Minister
is comparing conditions in this coun-
try with those of other countries and
calls it the globa] situation. In the
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horizon of the Prime Minister the
gilobe is only capitalist. countries of
the world and note the 14 socialist
countries. Dr., Kailas was comparing
the price situation here with that
obtaining in Fratice and New Zealand.
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DR. KAILAS: Yugoslavia also.

SHRI K. BALADHANDAYUTHAM:
You have been - confining yourself to
one sphere, one area, that ig the capi-
talist area. If you are prepared to
refer to the other side of the world
also, you wil] see that there is price
reduction, ahd not price rise. If you
compare yourself with France, New
Zealand, America and UK, then please
admit that you are building capital-
ism. Don’t maskuerade under the
cloak of socialism. That would be the
biggest political fraud on the people
of this country if you say you are
building socialism and compare your-
self with France etc.

DR. KAILAS: You give us the
figures of Russia and China. They are
not available unfortunately. I gave
the figures about Yugoslavia. "

SHRI K. BALADHANDAYUTHAM:
The second argument trotted out is,
too many mouths to feed. But why
do you forget the fact that there are
too many hands to work also? More
hands means more production if you
give employment to them. So, the
argument about population is again
a myth.

Then, this talk of Bangladesh. My
God, there is a limit to it. If you
are talking of national glory, don't
bring down that glory by talking
about it. You know you have spent
Rs. 800 or 900 crores on it. Do you
justify the price rise today merely on
the basis of the amount of money
spent on Bangladesh? I was shocked
at the Prime Minister's reference the
other day to Banhgladesh in reply to
the debate on the President’s Address.
She waid, "™Two years back people
said we were going to fail.” Who 3aid
she was pgoing to faill regarding
Bangladesh? Everyone of us wanted
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that the country should win. Then
she said, “After two years, it will be
proved that what you say now is all
wrong”. I would like to tell her, not
iwo years; you are not going to last
even this year if the prices are not
brought down.

Then they talk about natural
calamities, as if this country hag got
only calamities and nothing else to
boast of. You talk about natural
calamities today. When there was
green revolution, what was the posi-
tion on the price front? Then also
prices were rising,

All these arguments you have put
forward are wrong. You say it is in-
evitable in a developing economy.
That means capitalism is inevitable.
When you build capitalism, the con-
sequences were also inevitable. Then
vou talk zbout the inflationary pres-
sure, the Keynesian theory and you
are trying to solve the problem
through eroding wages by price rise
ahd employing some people by defleit
finaneing. Is this the solution in a
developing economy? Even in capita-
list countries it has failed and you
are trying to adopt it here at this
very late stage.

1 ask the Finance Minister, don't
these four or five factors which you
have mentioned hold good in the case
of raw materials to industries? Then,
is it that their prices are falling down?
Price of cotton is going down and the
profiteers are able to buy it at a lower
rate. How does it happen? Unless
you reckon with monopolists you can-
not give an answer.

only two roads. The
monopolies is a naked
no more an ideological
has become a practical

There are
question of
truth. Tt is
question; it
question.

SHRI PILOO MODY
State monopoly also.

SHRI K. BALADHANDAYUTHAM.:
If you want to hold the price line, the
cholce 13 clearly demarcated. The

(Godhra):
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only way is to take over the mono-
poly houses. Unless you take over
the ‘monopoly houses, you cannot solve
this problem, because they are always
there in menacing proportions.

You talk about the take-over of the
grains trade. But that is not going to
take place at all, even if you want to.
You ask for the co-operation of the
opposition. But what about the co-
operation of the Chief Ministers and
the State Governments? 1 thought
Shri Stephen would tell us what the
Kerala Government have done,

Similarly what has happened about
the take over of the textile mills and
sugar factories? So far as sugar is
concerned, government is responsible
for the present position. Only last
week I asked a question about the in-
crease in the price of sugar by Rs. 19’56
per quintal. The answer was that it
was because of the impact of the bonus
levy. When I asked for information
about the quantum of bonus, I was
told that it was Rs 0.56 per quintal.
The increase of Rs 19 was explained
as due to ‘“other well-known escala-
tions"”. So, they are beyond your con-
trol because they are done by the
monopoly houses. About the take-over
of the sugar mills you say that the
report of the committee is awaited.
When that report is recieved you will
appoint another committee like the
Wanchoo Committee.

Shri Stephen was referring to the
budget and asking “have we not done
something ?” There is a proverb in
Tamil that if you want to jump over
a well you cannot do it half way. I
am afraid, governmet want to jump
over the well and they are doing it
half way with the result is that they
are falling into the well.

‘cy are talking about the distri-
butory arrangements without physical
control of*the grain. Then, even wheh
present kharif crop. All the measures
curement is less ag in the case of the
present kharif crop. All the measures
that they have been talking about
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have not been implemented and when
they have implemented, they are in
the opposite direction,

Take the case of blackmoney. In
our own State, ‘here is one person
who has defrauded the Centre of
nearly Rs. 1 crore.

ot @0 Tmadg@ Ty (frammaR):
o @z § wF A T g
FTITTHIZ AEH § |

SHRI K BALADHANDAYUTHAM:
Some departmental inquiry was insti-
tuted against him. Strangely enough
the department fought for him. Now I
hear that he has been cxonerated and
the whole amount has been written
off. He had also to pay Rs. 35 lakhs
as sales tax to the Government. Only
today morning we have heard about
the case of one Shri Modi, When we
say that the blackmarketeers should be
hung in the lamp posts, here i8 a case
where a person in jail has been re-
leased.

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI K. R. GANESH): Since the
hon. Member has levelled a charge that
a particular assessee has been let off
by the department, he should specily
the case. Because, to the best of my
knowledge, there is no such case.

SHRI K. BALADHANDAYUTHAM:
I was referring to the case of one Shri
Angappa Chettiar of Kumarapalayam,
I am told that the whole thing has
been squared up and he has been let
off. Since I have mentiohed the name
on the floor of the House, I hope the
Minister will look into it. I hope he
will not be let off like Shri Modi.

SHRI K. R. GANESH: Since he has
raised it, I may say, I am aware of
this case. This case has been examined
a number of times by our Department
and the allegations that have been
made later on have not been fouhd to

be correct. (Interruption).

SHRI PILOO MODY: The Minister
said, T have looked into it.” 1If the
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Minister has looked intg it, it can

only be with the purpose of absolv-
ing that ‘fellow. Otherwise why
should it be necessary to look into it?

SHRI K. BALADHANDAYUTHAM:
On this question, I agree with Shri
Pilop Mody. That fellow has got him-
self freed by making a large donation
to the ruling party. (Interruptions).

SHRI K. R. GANESH: The hon.
Member in anger, and being caught,
is saying a thing which is a naked**
(Interruptions).

MR. DEPUTY-SPEAKER: I think,
the use of that word ** is unfortu-
nate. That should hot form part of
the record.

st weqem feaf (ArR) oS-
WE WERd, B9 T 9ET § W Wy
¥ 2w ¥ 79 g€ W awd g€ wwai
FaR A FTRE | o I w7
? @ 3w ¥ o 3o wdE & A
¥ g wd gt W wh gt
AW F wA-SAtaT A ST awgEl §
T T AFT AT HHT q4T & o fafeaa
TR IT A F1 a7 7 garet 6
AR S ™ AWM A whw W
ST ® FTE qRUTIGT FT ATHAT FAT
WEE WU waew ¥ 83
g A §EErT &7 gg faer W%
W TR 1 ag famr @i @mnfas
1T HR g@ QA ¢ fF o g A
T fowa o< fowd F oF I &
@ W VAT AT T F AT qu
& gt 8 fawrd @ & vw Ay faw
o fafrds oortfos sw & 97 ey
1 ¥ T IO O T a1 Fger oy
N Fg7 ¥ fadelt Y+ 3w savar
ST WIAT 8, F F T TH &Y aay

"~ *Expunged as order by the Chair.

—
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[ weq T o]
G § o qE g@ g ¥ 1w AR
¥ g wgfaee ol g oF difee
T & fegem A AT gfvn @t
@A | T FTOF T & A T
g g7 & fafma shcad gu =w
Fgx A9 M@ L1 g anrgw
mFargfn ¥ge o mreTESe
G g § I+ AR F aod 9 qTy
gffar &1 79w e ATER & 1 X
gHWT A8 FFT T FT SATRT § AT dAy
2, framt 1 srfi ate @, gfmar we &
dq @R & et fasrer @ ] oar
F8 L CH gar a1 fF g9 @aa
fiEua §1 TEIT FT ATE ST
IfeRm d | WA A fea A
g at Faw ®at § o F A
¥ 7g 7% f& AT Eed F HeX AR
&q, T THE  JIEF & gAY wiK
g & aa fawr F& qOeE W
FO, UG qTeq R TG GET |
form foramal & AT # 712 #13 AT 3T FT
3t fag § 9«s fears = aeq #

¢ =y femmi #1 @UE gwE ar
Fwg ¥y I g fewm zw AW #
Ffrady o7 dar Fwar @, s dar
FET E, S AR W A T g
[teasiag amr 2, @ & oW
THIETT aaT FT WX IT 1 GHETS
F W AT 7 3 FT EA ATl B AT
= X A § |3, AET Y q| W,y
FX, WIT HIT HfHeqe FATC I & I
gy o afen =@ W &t 75 wiwww
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T farar €, 9w ¥ oR ok 73 fram

9 Y ITeT 7 & 9k 99 & fay
S g Aify § go Tl § s
AT ..., (§zTsta) =9 TAT FTE
T FT foeam & fF ag o< fear g @
fear, & »ft sforig o <ft & #aar =mgar
g g T ¥ o et oY A
WIS | W 3W F FE g wEr =T g,
TWiY Frwal # agr Jar< wgra ¥ )
BT BT AT sgEedT Ao 2
9§ & aX F UF Wk W miod gy
FET | AT Fgd F1 Al afew F77 *T
TEIT &, W I F AT F IUT F *
@ UH  AUF A FOAU | FY
T T gfeetor @ & A T v
ST, FT TG F4' 7 fqvay frar
1 ag FE & [ TFo o wEo @y
2, a8 FTH TAAT AE, AT &G gHAT |
TF A FIT T I6 F 96 98 qU |
T A1 WA & | W FX 39 F 7Y
FRAl 7 wefafaer @ Wga & ar
e & SommeA &1 @g & o 3w Ay
g NFTX § "I FET TS, Iq F
arfefeT =TT ¥ KT TG FAT T
HI IH § W FIH TCHICHT FAT G0IT
AR & FH THAT T GTSAT FT HLAT
g afeT g7 a9 arat St aow feew
AT gEegl d oa feemar § 7 3w
F1 Ifrardt Afqat 91 § 7R g7 AFaw
AR & AT §H I BT ATAA T FT F97
FWT | TR AT YT T & TS &
Y o ol F R 9 T 2 ¥
a &, ¥ quar g f fres s gt
¥ AHGA B FET qIAN § AT T F4AT
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3w wefiem  F AfY §, #9739 #) @
arfamT gt qwr & ¢ e gfera & &€ 2wt
¥ aRsg ¥ it grog ¥ of@am gt ® €|
N F IR A ¥ 7 aear ey Sw &
TR H TS AL FEAT | WIH F Tg A
3 #ga § f audt gf wemdr g W
Ftfrm e g g @t Sw & e aw
& for sfe &1 SwRT saweT T1fed o
qg IATET @9 W A FH gAT & | Tho
To Hlo BT g@d aviY feale ag aame &
g7 Hafvadw i & 1 Ffw & are F
t I WFT gWT &, T N, 4 W,
g #, 9 § g wfowm, sm@e # g9 vfa-
wd, AT # avg Sfawa, a7 41
sfooma w qawr & 48 wfawm ... ..
(Tremtg) AT AT AE@ AN L L

'sy wiifesia aw ;o= @@ A
T Y & 1% 9@ Wh 3 faifes
Foalafee W AT W I g 7

ot e T farwt s dw AR €
&1 3T q7T WY Fyd 8 99 H A AT
FEAE | T wWiwe § 7 zafqy fau fr
oW & afg me A qar 9w &% &
TOET & w9 § W A "y foae
wgT g & | oar vafad gwr & 5 o
THEL WIF AT FI F T T@T | T
wTH F Fy Afa ey A &, FTee-
T A A Afg g Afa g oA
FTET FTQRIA 44T, T FT FH
TFo dYo wTEo ¥ faar, & a7 Fr oI
& fFg | o fawm & ageT O@T

PHALGUNA 14, 1894 (SAKA)

Prices 310
of Foodstuffs etc. (M)

TH AT ¥ W19 A7 o g ¥ H gwr
T, 39 FT W {7 9T R, @Y AwE N
o fFar, seFe & TRd & w6
@Y g @T 8, W9 |1y K JrAr w®
e & A QU FW & ¥ o wfww
B FT ATAT ¥, T AG AT H HAT
gHT 8, TATAVA a@TH W ¥ WETA Arfaa
g% & 1| T® M F g sawer dar @,
o # F E, 9 Fard ww @ fom
& wwa @t & 1 gfqar w1 fenfimr &
oar gur | 9T Y grea, A FTAMA
sAET fFAT T F awiw A ot g€ &
A ewomw w fufa # O oogw
g

& ag Fgn wmear g fF g ard st
4 fow ad% ¥ i TaeeHe w0 &+
g91 2 W17 ot Ffw 97 faviv =q & o faar
a1 ¢ faw | ff WATwnE $9 719 77 Ay
=AEqT F TE ¥ IW FT HGT WA QY
WS AT AT | WX BAA HIT S\
FIATT 1 qT LT TN AT TG TIT |,
59 fFam & g suRr Soew gar @
ar Fraa T STt §, e H arfow
i frer 8, Tt g TR A TR
g [FTqT F1 3T & f7Q 7@ T@FR
1 AT F FIW ISAT A |

¥ ow fo qge o wgr 97 W%
A A Fgar Z-fFET # wrer wslt
F1 I 747 fAe T@T @, WvE w7 v A
frr mrd, gmar e o faw @R,
o & #Y REAT 9T 99 FT Wy wt
gET 1 AT AT wmh A O oF
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[s 7eq ww faaf]
fet qu &1 F & fog &) Tvm @
FAT q3AT § A g0 FT IH TH €947

forsraT & 1 AN # g, ITQ AEAT B,
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&\ afay g AU Avhe EedT #i
qETEAT W 0

T ATIN FTEA-FTCI N a8
2, 99 #1 o o qeT 3 | faed arel
¥ ooy @y gom fRal 7 T @w
dar faFar, 9@ @ AT &Y T /1 39
F 9T a6F & A | 99 * g fFarat
¥ T Ay a #< faar, @ e T
S FY FH @ AR WE 423 a7
gra w6 =T S quer Aifa o
F© afEaa fear @ @ T8 &1 wE
2 T A A

Iare & fasfas & st IA-=gE
oy §, W T qTQ A F®OFEE
& F3, fFaml & e 1 . A9
Azr @Y & 99 & e ¥ feaar wg
WA a9 OF FE A T | HAX
& gu Tt o1 fad /i 99 A Fre-
o NEFEE F A X @ FT 0Y
AEFT BT FATH FT T < a1 fafe=a
&9 & et F W frar g e F
arfore Frat o S fad ) 5w F
fy a2 quTY 9T FE-AITT F T
Ay § FgeT grm | =W fad § g
AT =TEAT § W1 T W gRAEHT Wi
¥ for Ao
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PR WX 7% framl & |are &
AN TH FIW F F5 IW T AT
QAT TIT FTH FT FAwwE FY 9T )
T & T H AT F A9 A qE
feami @1 diw Fx for Wl W
TG FHN W TE & A IF W Q@ FY
@ifs, afFr a3 Ak e fFaml =1
AFT TH FISH FT sqaeqT HI fawred
Ft Hiferwr 7q FAT——I8 F9 A T
AT § WA FEAT AEAT § | A
19 fFamT F A9Eq F9EE, 99 A
Y S IEqT FT AT FATGT, AU I
F da1 fF gu awme #1 39 F Free-
HIH-SISHT T &4 @A gq, arfoaa
W 3w, @9 F fa=tfaat #1 ger #%
faawn N swaEar F; FHF TFRL F
soaa &t fafrea = & S grerT w
q2T g W IT A T AT qHA | AR
1 v g9 A g€ § At 97 A O FA
Y grEAEFAT §, AN T T T g A
AT FT AATH § @ FT TAT FT I€G

2
16.54 hrs.

[Suri K. N. Trwary in the Chair.]

SHRI MURASOLI MARAN (Madras
South): I rise to support the motion
moved by my friend, Shri Jyotirmoy
Bosu.

A case was made out by Dr. Kailas
that the rise in prices is an interna-
tional phenomenon and he quoted
labouriously a list of figures to justify
his case. I differ with him. He has
quoted some figures which are con-
venient to his case but the realities
are different.
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I have got the latest figures pub-
iished by the International Labour
Organization at Geneva. Between
i963 March ang 1972 the index rose
by about 95 per cent in India. That
is the highest in the whole world.

AN HON. MEMBER: Is it whole-
saie price?

SHRI MURASOLI MARAN: 1 do
not know whether it is wholesale or
retail. 'T'he index rose by 21 per cent
in Thailand, 22 per cent in Morocco,
25 per cent in Kenya, 28 per cent in
iran, 32 per cent in Ethiopia and 35
per cent in Mexico, 36 per cent in Sri
Lanka and 45 per cent in Pakistan...

SHR1 PILOO MODY: India?

SHRI MURASOLI MARAN: 95 per

cent. It js meaningless to compare
the price rise with the developed
countries like UK, Japan and

America,, as these countrieg are work-
ing under conditions of full employ-
ment or nearer to full employment.
Here, in our country, about 40 per
cent of the population are still below
the poverty line, that is, they could
not carn more than Rs. 20, per month
according to 1960-61 prices. Sir, this
ruling Party came to power by utter-
ing the slogan of reducing poverty or
‘garibi hatao’ Sir, what is poverty?
Poverty is defined by the Plan ap-
proach document in terms of the
minimum levels of consumption, The
common man does not worry about
the indices of various kinds which
make the confusion worse confound-
ed. He weighg poverty by the pur-
chasing power of the rupee and by
the prices. Prices have increased by
95 per cent between 1863 and 1872.
That means, under the Congress re-
gime poverty hag increased by 95 per
cent. That is the accusation I make.

Who ig responsible for this steep in-
crease in prices? I join hahds with
some of my friends and accuse this
government, and this Union govern-
ment alone, for the increase in prices.
The State governments are there,
They are also in the pitiable plight of
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the consumers. I want to quote from
the Administrative reforms Com-
mission's report{ on Centre-State re-
lations:

“We think that the Central Gover-
nment cannot reasonably plead that
it is not their responsibility to meet
the increased expenditure of the
Staies in this behalf, In fact, it is
the policies of the Ceniral Govern-
ment that are responsible for in-
flation and ircreases in prices and
the cost of living.”

Sir, may I point out how the Central
Government is responsible? It is
mainly their taxation policy and es-
pecially their indirect taxation which
is very rigorous. They touch the poor
man. Out of the anticipated income of
Rs. 4800 crores about Rs. 2741 crores
including the present incrcase of Rs.
118 crores this ycar are from excise
duties. It means thal 56 pcr cent of
the total tax income comes from in-
dircet taxes on essential commoditics.
Have we made any examination? So
far no official examination has been
made about the impact of indirect .
taxes on the essential commodities
used by the common man. According Lo
one estimate indirect taxes of the
Union Government account for 50 to
70 per cent of the total ex-factory
cost of six items, For example, regard-
ing cloth 50 to 75 per cent increase is
due to excise duty; regarding sugar
75 per cent is due to excise duty; in
the case of cement it forms 60 to 70
per cent and as regards steel it ig 50
to 60 per cent, That is why, Sir, the
disastrous effect of excise duties on
the prices of essential commodities
has not beeh taken into account.

Secondly, take the customs duty.
this year also, customs levy has been
imposed for Rs. 156 crores. The
customs and excise duties from 76 per
cent of the tax revenues of the Gov-
ernment of India.

17 hrs,

But, what happens in other cases?
Income-tax, corporation tax, wealtlr
tax and other direct taxes form only
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24 per cent. These have not been
increased in the present budget, Cor-
poration tax, income-tax and wealth
tax have not been increased; the
Finance Minister has not touched
estate duty; he has not gone near the
gift tax, but he has increased customs
and excise duties, and that is why the
corporate sector is extremely happy
after this budget because the Finance
Minister has spared them. Honestly,
the Finance Minister should accept
that the contribution of the rich is
much less than that of the poor in
.this budget.

Thirdly, I accuse the commodity
production policy of the Government
of India as being wsolely and purely
responsible for the increase in prices.
Last year, agricultural production de-
clined by 2 per cent and foodgrains
production by 4 per cent. In the
Economic Survey, the achievement in
agricultural production in 1971-72 is
shown as 1.7 per cent and as -3.5 pcr
cent in foodgrains production. But no
fSgures have been given for 1972-T3.
Is this the kind of Economic survey
which the country expects when the
food prices are increasing to unreach-
able heights? That is the question that
I want to ask.

There are many parts of India
which can produce enough foodgrains
for the whole country, but the policy
of fertiliser production and subsidies
to the agricultural sector have been
left to the whims and fancies of the
Union Government. There is always
a plea that because of shortage of
production, too much money chases
too few goods. I do not think that
this is something which can be
accepted by us. Does production
determine prices? Probably, it does
to some exlent. But in India, we
have seen certain concrete instances
to the contrary. In 1985-66, when
Shrimati Indira Gandhi became the
Prime Minister, the production of
foodgraing increased from 72.3 million
«nnes to 107.81 million tonnes as 8
result of the green revolution. But
ironically, in that year; foodgrains
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registered a big increase; the biggest
jump in price rise was in wheatl
during that year and prices went up
very steeply. That is one instance to
show that with increased productior:,
the prices automatically do not go
down.

Further, I would accuse the mone-
tary and banking policy also as being
responsible for the price rise. In
economics, we know the effects of
deficit financing about which my
other friends have spoken very well,
and therefore I need not repeat the
arguments about it. Even if demand
and supply are in equilibrium,—it
never happens that way—the excess
of money generated by Governmert
will play havo¢ or increase the prices.

What we have seen is that the
increase in money supply has heen
faster than the increase in goods and
services, That is one of the mein
reasons, and that is the villain of the
piece in this drama of rising prices.

Who produces excess money? Defi-
nitely, it is the Government of India:
Why? They do so to finance expendi-
ture. And which expenditure? The
answer to this question forms the
core of the problem. It is the struc-
ture of governmental expenditure.
plan as w=2ll a3 no-plan whivn i3
partly responsible for the calamily
in prices.

Take, for example money supuly.
The money supply nearly daultied
between 1966 ang 1972, but the net
national product of primary goods
production like agriculture, forestrv
and fishing decreased from Ra. 52
crores to Rs, 40 crores on 96N-R1
prices. This defleit financing and
the increasa of money supply is
nothing but a breach of trust. They
are eroding the value of the yupce
thereby.

In economivs, bygones are bygones.
One cannot cut back the supply of
money all of a sudden. No Finance
Minister has such a magic wand by
which he can cut back the money sup-
ply. But the additionhal bank credit for
non-productive expenditure of the
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Central Govarnment can pe cut. wet
me give an example.

In the government sector, in 1971-
72, the additional bank credit created
was to the extent of Rs, 1,025 croree.
Can you imagine that this does not
come under parliamentary scrutiny?
You cannot find this in any of the
budget papers. During the First
Plan, it was Rs. 60 crores, during the
Second Plan it was Rs. 277 crores,
during the Third Plan it was Rs. 264
crores, but in 1971-72, the additional
bank credit created by the nationa-
lised and other banks for the govern-
ment sector was Rs. 1025 crores. This
is nothing Gvut deficit financing by
backdoor. 1t does not come under
parliamentary scrutiny. I would say
this is nothing but a fraud coirmitted
on the people of India and on this
House. It does not come within our
purview. They have done it un their
own. This is why prices are
galloping.

The Reserv: Bank is suppnsed to
be an autonomous body, but in fact,
it is not so. It has Dbecome like
another depariment of the Govern-
ment. This monetary autocrocy is
the reason for the increase in prices.

Price discipline should be erforced
through sophisticated methods involv-
ing watch-dog parations and cost
studies, But where is it? In Brilain.
they have the Price Board. That was
why the Administrative Reforms
Commission in its report on Econo-
mic Administration had recommended
that a ‘Commission to be known at
the Commission on prices, costs and
tariffs should be set up by law for
undertaking the determination of
prices of industria] products, indust-
rial raw materials etc.. So far this
has not been done. Government
resorting to ad hoc and haphazard
measures which will never solve the
problem. That is why these gallop-
ing prices are the major problem Tt
will create a kind of revolution which
no one can prevent. It is round the
corner. I request Government to spell
out its programme so that it can
tackle it on an emergency footing,
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g1 afe 37 & w=x qvvfE @ @
F Oar 7 7 fre¥ a= 77 &@nr
T & qaram &4 7 fF a2 1,
aeTd F4, dfew w2 FO F A
IS W7 & AaC 99 §  fgwauedr 5w
¢ f5 aEe, @@ &9 o mr) &
gt J1eT § f ag foer 2ot & femmadt
g, safa o, =1 v fe gy, agt
QT {i FW g A ? w48 ¢
T e F 13 oY wrEHT gfran § 7w 0
FEAT ALY FT THT HIT T F THAT § |
gg vafa 71 fraw 2 1 swfer w2 &
s& 9 ag ¢ fF 37 an # '
T §F FAT TH T JqY FAT &N
fF ®as ¥ & g 9T @TAT AT
ST |
@d A\ § ot shfem @
ag FAeET |ver g f& gurd aw 0w
gofifaaT & fo| &t v & S A
ferar F #1007 & 908 A7 F, ANF F
aTq =13 7 Ft Arad qg T "
g 9% F A9 q far g S a
srer FT1%r faer @Y & 1 | W7 R @
a7 ¥ 75 fawr wr &1 fwT & g
wgat g i a7t o< fFe sl 1 7T
sror FAA AT 9T @r v av
firY oF WY ®T W O[T FHAIC
27 ol Ay B FT T TR
¥?
gart frdey T & Wl ¥ ¥,
firet 3 @ # qart A fre aiw
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TUTAISAT, THATHS HAFAT IR
Foir arfer | afew # oar Y F@
& Y Y ¥ &gr o7 39 Suied &
ar ¥ fF fergram & ¥ vt &) AW
g1 9a WY 47 wE AT § a1 5| WY
g @ g g A T g i
T & AT g &, FE gewrd TR
faars & 78 3 2

am & gfeger widt & v w07 o §
ZoTe a3 A foet & 79y fFar @ 1 foee
3 g7 7 ¥ fergeam & sfaw ¥
S W= FIF AEY guT & Far Aiwdy
gfer oy 7 far 2 SfFw w9 oF
aredt & fF o e o 78w @
oI9S I9F gw &1 4+ fear g

# F5 gETa [T AT g1 ST
Zfae aTeT, Zgads aTar gToe qrqA
gTa ® fAaT 3, IHFT AT QA F3 1 4
S ST § TEH ;1T Aear § qedy g
F¢ qrfe AraET 42477 9 9 | %
ST4E FT A9g q WL T ¥ T AT
AT HIT I/H 50 AT 60 AT 70 Sfama
g grm | afEw AT T & wa F
it AE T @ 1 awi o A8 gE g
AT i ag g fRE IR F awma §
quy 1fE AT @ § | AT AT £
14, TF FeH IS0 arfF Jerare adr
# 7T 9% | AT gEAT HuF ¥ wiwF
q&qT # g | |y & urw R A
fogaifes mgg & | femm &t dar
FAT & W19 A5 & 6 gEEr AT A
oF W & 9 feer ¥ F afew o
e aer i ag e &
I I TT TH GATH & | Tg AGY
IT &FAT ¢ | OGN R WK Ot
FoA W, IAT A W FeNfew
aTew § qF FIH T | W AT w2y
[ ITQA AT QAT G qgHY | I« A
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g Y qErare @ aTgA qrIET T
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JEATT A 297 T FOATT AGT B ATAT &
afex F1md o7 38 F7 A1 3 | faegw
ATg Tt ag ara grn f fgrgearr
% araT A 2 ) feeat AEw X wq
Terfa =T &% g1 a3 o w7 i foaan
qT¢ AT ITH WA ¢ wAwy gw faan
F AR F FA AQ O 1 AT
gut e 1T 7 agt | AT I TEH
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st fafar fawr . s e &
AT AT AT T8 7 WSl W @ E 1 q@ AW
= A A g ?

& g & wgar Argarn g fa fomm
Y G FT WX FeL FT /A § I
AT #T gEWET WEw d@U | AT Y
wa i | fFaT 71 g AT 99 F
it ¥ ey fd sy qarare 7% @
Fwa fradt & 2T ®F ) & o
43T AT & SR T AT § 7

FaLr aTT FAT F FH JTA AT AT
Iqq avafaa faad @pa § fa=rd
FY TgFaT F1 IAFT grafEwar o
AR faad @l 13w § 97 w &
TR | FF wg 7 EqTET FE 9w
1 farie g3 & Fmar ag |9 a397
gser &1 fFar | sarer g=ut gar fF
HTY feTe #Y T FT T a2 77 37 /I
99 @9 # AEFT W AZ F@ AT A
AT #1 fawd | 7@ 7T FgAT & W
q@T F1 AT fagra & 98 % & |
TTHTT FT |G A0 37 | T fardt 7gr
i AY SIAT T FTHI FT /TG }AT [T
AT TCEHT F q1q AT )

SHRI VIRENDRA AGARWAL
(Moradabad): Mr. Chairman, the
Indian people are known for their
perseverance but galloping prices
have exhausted the patience of the
common man. We are committed
banish poverty but in actual praciice
we have placed heavy burdens on the
common man. He has now lost the
faith in the present political leader-
ship and also in the total apparatus
of democratic functions. The poor
man feels he has been exploited be-
yond a point. Economic policies have
miserably failed to raise the living
atandards of those who are known to
live below the poverty line. But still
the Government leaders do not feel
tired to claim that the economy has
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turned the corner, I really do not
know which economy they mean
because in the Indian economy there
has been nothing but galloping
prices.

Participating in the budget debate
last year I predicted a price rise of
15 per cent. Now the Government
hag conceded that the index of whole-
sale prices stood at 2167 on 10in
February compared to 191.5 on 12th
February, 1972. It is a little more
than 25 points or 13.2 per cent. It
you see the entire fiscal year, the
prices during the last fiscal year have
gone yp beyond 15 per cent, All Plan
calculations have gone wrong and it
has hurt the low income and fixed
income groups. It hag upset the cost
calculations of the Industrial sector
and thrown out of gear the entire
apparatus of saving and investment
effcrt. What is more disquieting and
unfortunate is the effect that in the
immediate future there is hardly any
hope of prices showing a downward
trend. At the moment there is so
much of pressure on prices because
of the impact of drought and puwer
shortage, that they are sure to re-
sult in further increases in prices in
the near future.

I am pleased to see the standard of
the debate. Like the medical experts,
we should analyse the causes of the
disease to find a satisfactory solution
to the problem. We all know that
the cost push inflation is the real
cause of the problem. We all hear
that the Government is very fond of
alibis which hardly impress the
common man, We have also neard
that the unfavourable weather has
now beepn given as a fair alibi. But
we must analyse the deeper causes
which are responsible for the creation
of the basic imbalance in the econo-
my. The prices were rising even
before the weather clerk failed. It
i8 no use putting the blame at the
door of rain God. The real fact is
that the prices are rising, and they
are largely responsible because of
our economic policies.
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It is also asserted in Government
circles that price rise in a develop-
ing economy is a must. But the deve-
lopment will become meaningless if
the price rise is at the rate of 15 per
cent a year. I will concede that in a
developing economy the prices do
rise, but in no case more than 2 to 3
per cent. Whenever the prices rise
more than 2 to 3 per cent, I will say
that there is something basically
wrong with the policy or that they
are not being pursued effectively,

The Prime Minister has described
inflation as a world-wide phenomenon.
But she forgets what is happening in
the Western countries. Why do we
compare the figure of price rise in
India with that of developing coun-
tries where the incomes are rising still
at a faster rate? If you compare the
incomes with price rise, you will
come to the conclusion that thig is
because of the fauity policies that we
pursued for the last 25 years,

We does not know that there is an
uproar in most of the countries when-
ever the prices rise beyond four or
five per cent? We know that in
Holland when the prices went up
beyond seven per cent the Govern-
ment was in doldrums and was
threatened to be collapsed. This is
the situation and still the Govern-
ment talks in terms of growth -»ith
stability. Growth with stabilitv is &
national objective, but the Guvern-
mental policies are wholly responsi-
ble for the galloping prices, It is no
use for the Finance Minister to assert
now and then that it iz a temporary
phase and it is largely beciusz of
poor agricultural production. If it is
8o, I will say, it is just a sad com-
mentary that with all the planring
and forecast, India is left at the
primitive stage of being overtaxen by
events, look:ng helplessly for aid
from everywhere.

Our Food Minister just belore the
kharif crop promised an era of »lunty
and was exploring the possibliities to
export foodgrains. But we know

what has happened. There was an
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attempt to gloss over the entire situi-
tion and the kharif crops nnally
ditched him to such an exten, that
the nation got an impression that the
Government was doing nothing but
to bluff the people and presenting
such figures which were totally
wrong.

There is still an assertion that the
shortage ic not more than 4 million
tonnes. But we know it is not less
than 8 million tonnes, The Govern-
ment is now pinning all its hope on
rabi crop and still importing food to
an extent of 2 million tonnes at a
cost of Rs, 160 crores.

This is all the result of an anti-
kisan Budget which the Finance Min-

ister presented last year. We  had
pointedly pleaded with the Finance
Minister last year that the Budget
proposals woauld certainly hamper

the agricultural production. He had
Jevied heavy excise duty on fertiliser
and power-driven pumps which has
largely resulted into a lesser prcduc-
tion. It is no use expecting the
production to gu upto 112 million
tonnes in the next year so long as the
Government is talking in terms of
land ceiling, unremunerative agri-
cultural income-tax and the take-over
of wholesale trade. What we need at
the moment is that all possible incen-
tives should be given to farmers
which will help in the increase of
production. If we do not provide
incentives to framers, 1 can assure
you that the next year will be a grim
one and the production will not be
more than 100 million tonnes.

MR. CHAIRMAN: The hon, Mem-
ber’s time is up now.

SHRI VIRENDRA AGARWAL:. 1
have not covered even one-fourth of
my points. Any way in the end I can
tell you that the ideology cpnnot feed
the people. The poor is fed up with
your negative instances which have
done nothing but to hamper produc-
tion. Scarcity conditions must go if
the prices are to be stabilised. Mere
political stability will have little
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SHRI PRIYA RANJAN DAS
MUNSI (Calcutta South): Mr. Chair-
man, Sir, I agree with some of the
points raised by the hon. Members
of the Opposition in connection with
the rise in prices. But I deny certain
other charges which have been
allged against our party in connection
with implementing our policies in re-
cent years.

I really feel that sometimes sur-
prised to know that in our country
the situation is only counteracted by

emotions and not by reality, The
hon, Members from the Opposition,
particulary, the Members of
the C.P.L have nicely pointed

out that it is unwise on the part of
the Government to bring in every
moment the Bangladesh movement in
connection with the rise in prices. I
am quite aware of the situation that
may be the liberated people of
Bangladesh may feel sometimes un-
happy to know that for their gupport
the people of India are suffering
One may like to forget that. But can
you deny the truth which is very much
before us as to what has happened
within the last 2-1{2 years to the
people of our country? L confess that
the rise in prices, particularly in
respect of essential commodities is
now to such an extent that both the
down-trodden people and the middie-
class people are at confusion -as to
how they will survive with thewr
families. I do admit that the reason
for the recent price-rise is not the
résult of economic problems of the
ladt three yearz but the resuit of
the gentral economie - siutation
of the last several years
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and my party, the then Congress
Party, was not able to implement the
actual programmes and the policies
through our economic schemes. I do
consider that the split in the Indian
Nationa]l Congress which we call the

revolution in the Indian National
Congress was not essentially an
attempt to make Shrimati Indira

Gandhi as Prime Minister but essen-
tially to highlight the problems of the
country and the policies in which the
then party leadership was not very

much  sincere. I do confess,
Mr. Chairman, that soon after
the revolution, we, ourselves,
the Congressmen and our Govern-

ments at the Centre and in the States
have rightly taken up certain pro-
grammes to implement but we have
had only a very short time.

1 do mnot challenge the statistics
given by Shri Jyotirmoy Bosu. Most
of them are, possibly, correct, and
there is no denying the fact that in-
creasing rate of price rise as compared
to the past is really bad enought at
the moment But the charges which
have been levied against our Party
by the hon. members on the Opposi-
tion and particularly by the Mover
of the motion, Shri Jyotirmoy Bosu,
are really wild and unfortunate. I
did not expect that the Parliamentary
forum where the problems of the peo-
ple could be highlighted better by co-
operation, with constructive sugges-
tions, would he taken advantage of,
with political motives, to assassinate
some character of the Party. It is
quite known today in our Parliamen-
tary democracy that all the political
parties, whether it is Congress or
Communist, speak for social justice
and eocialism. We find that there are
many problems in our society. But
socialism cannot be achieved just by
some economic pressures and confron-
tation. It requires some social re-
volution within the society which lies
under grave corruption.

Today, in the morning, there was
an uprour in the House about the af-
fairs of Medi. An hon. Member from
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the Opposition tried to hint that my
Government and Party were very
much with this sort of people, hoar-
ders and that was why prices were in-
creasing, I want to submit that it is
our Party, in opite of the ruling Gov-
ernments in many States, which, with-
out depending on the police
administration, compelled not one or
two, but dozems of hoarders to go
under jail custody, and such instances
were quite large in West Bengal—
which Mr. Jyotirmoy Bosu knows. If
it is really found that peaple like Mr
Modi—I am mot talking of Mr. Piloo
Mody but of Mr, S. K. Modi—are real-
ly serious in such affairs—heoarding
materials—they should, in my opinion,
not only be punished, but their en-
{ire business licence should be with-
drawn and they should mot be allow-
ed to continue any further.

Achievement of socialism in terms
of economic confrontation is a big
task. I like to submit to the hon.
Finance Minister that today the way
the judiciary is functioning, beginning
from the lower court to the Supreme
Court, the concept of the law today,
is not quite udequate to cope with,
the problems .f the people, and it is
the downtrodden people who suffer
the most. Even the worst black-
marketeer manages to get released
from the grips of the court, and even
if the matter is taken to the higher
court, by the rame concept of judi-
ciary, he gets relecased and walks out
freely as a royal citizen

1 do feel that the slogan which our
Party has given, ‘Garibi Hatao', is a
symbol of the bigger socialist target
which has to be implemented step by
step by different courses of action.
We have not had enough time for it.

My submissitm to the hon. Finance
Minister is this. Apart from drought
and other natural calamities which
have been largely responsible for the
price rise and other things, it is the
big monopoly houses in India which
are indirectly controlling the whole
nation. I can support my statement
with documents and papers. In Cal-
cutta, C. L. Bajuria, K. K. Birla,
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Kanoria and a few others, ever since
the Bangladesh struggle started, have
been trying to have a link with the
Central Government secretariat to
know how they can bring about the
collapse of the whole economic set-up
of the country which is basically run
by public sector and government un-
dertakings, When I say it, I say it
with all responsibility. We shall cer-
tainly see a tremendous downfall in
the losses of :he public undertakings
and a tremendous rise in their profits
and elimination of the wealth con-
cealed in the private sector. It is
nothing but an arranged game by the
monopolists of our nation which is
largely responsible for it.

My first submission would be this:
to tackle and deal with this price rise
problem, the Central Government,
particularly, our Finance Minister
shal! take drastic measures against all
the big monopolists of the country,
whoever he may be and whatever the
industry he may be running, not to
give them any further opportunity to
deprive our people any more and this
should be done before the mext Re-
public Day. I can cite several exam-
ples. Recently sugar became scarce
in Calcutta. I know it was caused by
these sugar magnates who under the
initiative of these big business houses
deliberately and intentionally did not
withdraw their pwn material from the
railway wagons and left them not
cleared in the Shalimar railway yard.
1 came to know of it through my own
friends. It was their plan that if only
they could create scarcity for two
months, automatically prices would
go up and people will forget the past
when the material was there already
for two months in the railway yards.
The same sort of business tactics are
being adopied all over the country.
So, I think this is one of the prob-
lems.

Secondly, it is unwise to accuse the
Prime Minister and the Party and the
Government, I see even to-day in
the bureaucracy we require certain
changes. You find everywhere, either
in Delhi or in Calcutta, the big houses
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which are newly built and decorated
either by an ex-Secretary of the Cen-
tral Secretariat or a retired I.C.S. or
a retired IPS officer—how did they
make it, I do not understand, in this
difficult economy? Where could they
find all this money to build palatial
houses after maintaining their fami-
lies? How did they make all that
money? You go and dine with them
—both the Congress Party, the Com-
munist Party and the Marxist Party—
there is no difference. This i the
problem of the whole society in which
the largest amount of socialism shall
have to be created.

I come to the conclusion with a spe-
cific remark. I would like to make
a hint to my CPI friend who has
charged that it is not proper every-
time to drag in Bangla Desh. I am
not dragging in Bangla Desh. I re-
member the day, the 6th December
when the question of recognition of
Bangla Desh came up. It is this Par-
liament which stood out firmly that
we shall have to create self-reliance,
We do not care U.S,A. We shall not
depend upon their wheat. It is our
peasants and working people, the peo-
ple who will drop the last drop of
their blood, to keep the torch of
Bangla Desh freedom and continue to
fight on the western sector. The
amount, whether it is Rs. 800 crores
or Rs, 1000 crores, is not the factor,
but the amount we promised on that
day, we are mot finding it in reality.
I feel proud that we achieved the
freedom of Bangla Desh and to pro-
tect our people in the western sector,
we are suffering to-day, I feel proud
of it. It is the cost of patriotism we
shall have to pay whenever the coun-
try faces it. When the C.P.I. friend
and the Marxist friend accused our
Party and the Government that it is
unwise to draw Bangla Desh, I should
say, I am not dragging. I will cite
examples, one after another, Not a
single Party, whether CP.I. ¢r the
CPM. in the recent publication of
their bulletin have pointed out the
actual cost, the actual cost of the cala-
mities for which thousands and mil-
lions of the poor peasants and the
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people are now suffering. I think it
is two-thirds of the country which is
under drought. They did not publish.
They are trying to befool the people
concealing the whole truth 1o the
nation. They are not publishing what
an amount of buifer stocks we had to
spend immediately after the war to
meet the challenges due to drought
and I think those who say that we
are betraying the people, it is these
opposition parties, taking advantage
of the parliamentary democracy, che-
rish their own narrow political in-
terests and are betraying the cause of
the nation. I am here not to defend
my Party but to defend the nation,

In the F.C.I., as rightly pointed out
by Mr. Jyotirmoy Bosu, there are
some officers and staff who are try-
ing to frustrate the cause of the public
undertaking.

These are some suggestions of mine
and I do hope if our Finance Minister
can ‘take severe measures against
these monopolists who are playing
cards with the Swatantra friends in
the night and in the morning with the
Marxist friends and often with some
other political parties.. ..

SHRI KRISHNA CHANDRA HAL-
DER (Ausgram): Sir, what is the
talking about.... (Interruptions).

SHRI PRIYA RANJAN DAS MUN-
SI: Mr. Jyotirmoy Bosu and his party
have accused that our Home Minister
is collecting money from big monopo-
lists. I would like to inform the
House that it is the Party, the Marxist
Party, whose lawyers, ng lesg than
responsible legislatorg of his Party,
have gone to the court to defend the
coal-miners after the Government's
take-over of the coal-mines. Can
they deny it? Mr. Chairman, Sir,
I expect our Finance Minister to
take all possible care to extend the
facilities to the poor people to con-
trol the prices, I think our Finance
Minister will take revolutionary mea-
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surces to check the mal-practices of
the monopolists at this crucial hour.

SHRI SURENDRA MOHANTY
(Kendrapara): Sir, listening to some
of the speeches from the Congress
side and the beautific smiles and ‘*he
appreciative nodg of the Finance Min-
ister I was thinking as though the
real] problem today was the Opposi-
tion and not sg much the price rise.
The dedagogues of the Congress
benches had really even begged jus-
tification over this issue. But to
state the problem in its proper per-
spective 1 would invite the attention
of the Finance Minister to page 42
of the Economic Survey which had
been circulated on February 23, 1873.
At page 42 in para 152 the entire pro-
b'em has been stated in almost brutal
frankness. It says: Despite vigorous
efforts made by the Government to
control the price rise the wholesale
price index registered an unusually
large increase in 1972,

I have gone through this Economic
Survey and nowhere it has been
analysed what were the vigorous
steps taken by the Government. All
these slogans of the Government
have remained so far empty shibbo-
leths. I ask the House to consider
dispassionately, and the Finance
Minister to answer, whether forward
trading had been completely banned;
whether credit squeeze against agri-
cultural commodities has been com-
pletely affected: whether speculative
activities have been forestalled—no-
thing of the kind has been done and
yet these gentlemen have the cheeks
to say that it was as though the
Opposition was causing the price rise.
I charge the Finance Minister and the
Government of India that no steps of
the kind as indicated earlier have been
taken and the slogan of ‘garibi hatao’

of the Congress Party has resulted
today in ‘garib hatao’.
What is the crux of the matter?

Despite the plethora of promiseg the
prices of essential commedities con-
tinue to rise. It is being said that
the only trump-card in the hands of
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the Government is take-over of
whole-sale trade.

SHRI YESHWANTRAO CHAVAN:
Why does he not read out the whole
paragraph?

SHRI SURENDRA MOHANTY: 1
shall read it vut for his pleasure,

SHR]I] YESHWANTRAO CHAVAN:
Not for my pleasure but for his enli-
ghtenment. He will get a better
understanding of the position.

SHRI SURENDRA MOHANTY:
It further says:

“There was a manifestation of
these wrong tendencies generated
by continuing increases in expendi-
ture and the unsatisfactory beha-
viour of agricultural production
since 1971-72.",

why was there progressively continu-
ing increase in unproductive expendi-
ture? Even though the Finance
Minister has assured this House day
in and day out that there should
be restraint on unproductive expendi-
ture, why has the expenditure gone
up? It is tommy-rut to say that
there has been drought and there has
been increase in expenditure on ac-
count of relief. What about the
Rs. 26 lakhs being spent on the reno-
vation of the bungalows lived in
by a few grand Moghuls sitting on
the other side? How much expendi-
ture have they saved on the Raj
Bhavans and on those who are work-
ing like stooges of the powers that
be? It is for Shri Yeshwantaro
Chavan to
Has he stopped forward trading com-
pletely? Has he banned it? Has
there been credit squeeze by nation-
alised banks in respect of credits
against agricultural commodities?
Have the speculative activities been
completely banned? Nothing of the
kind has been done. The crux of the
matter is that Government have failed
to check the rising spiral of prices:

rather the Government has abetted it.
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During 1972, the genmeral rise in
price level was 13 per cent which was
four times as much as the increase
of 3.9 per cent in the previous year.
Is it due top Bangla Desh? Is it due
to the drought? Even the Economic
Sutvey mentions it somewhere that
the post-harvest decline in prices
was conspicuous by its absence. Why
was that so?

Even the seasonal commodities dis-
played a contraseasonal rise in prices.
Why did that happen? The Food
Minister was waxing eloquent over
the green revolution. What has hap-
pened to his green revolution today?
The green revolution was just a mere
fluke. I know that in the Economic
Survey it has been pointed out that
there were more than 128 districts in
the country where there was neither
irrigation nor did fhe rainfall exceed
1215 m m, a yvear. In those distrists,
what was required was really dry
farming. The green revolution ought
to have come about not where there
is flow irrigation and where there are
irrigation facilities, but in those dry
districts. Therefore, 1 say that it is
not the green revolution which has
brought down the prices. It was yet
another slogan.

As for Bangla Desh, we had made
more than adequate provision for it.
Even today we are paying the Bangla
Desh levies, and we shall be paying
till April this year, and we are mak-
ing adequate provision in this regard.
I would ask the hon. Finance Minis-
ter to show us in any of his previous
budget speeches wherein he has said
that due to Bangla Desh there was
going to be a price spiral. He never
said nor had warned anything of
that kind. He merely hinted oblig-
uely at the fact that because of
Bangla Desh we might be prepared
for some unforeseen consequences.
Those unforeseen consequenceg did
not mean 20 per cent rise in food-
grains prices. The Congress Govern-
ment has taken this House for a ride,
and I sey that this is no party issue;
it is not a partisan issue, I would
like to warn Gevernment that if the
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price rise goes on continuing in this
unbridled scale, it will not only end
in anarchy but it will result in the
end of the democratic experiment
that we are having today.

Due to lack of time, I am not able
to discuss some other aspects. 1
would have liked the hon. Minister
to tell us what percentage of the pri-
ce the customs and excise duties
constitute,

In the Approach Paper to the Fifth
Plan, it has been stated that the
market price of a commodity is built
up of three components, onc of which,
the most important, is indirect taxes.
The increase in the indirect taxes
compenent tends to raise the market
price. Therefore, the  Approach
Paper did give this suggestion:

“The only way to upset the price
impact of indirect taxes is through
economies in material and operatio-
nal costs”.

May 1 venture to ask the Finance
Minister what steps even the public
sector industries have taken to bring
down operational costs? Nothing of
the kind.

Look at the Indian Railways. The
operational cosls are going up. They
are running parallel with the increa-
sed income,
in public sector industries.

In fine, I should say the failure of
the Government on many fronts, in
many aspects, both fiscal and mana-
gerial and technical, hag resulted in
this unbridled price rise and coupled
with corruption and the craze for
raising political funds, has made the

life of the common man  miserable.
Money value has eroded. Today the
rupee’s value is 25 paise. This has

resulted in all-round disaster.

Therefore, I conclude saying that
the time has come when this matter
should be lifted from the partisan
morass and the Finance  Minister
should really give a new dimention
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to his thinking and not indulge in
slogans which has resulted in mere
shibboleths.

SHRI B. K., DASCHOWDHURY
(Cooch-Behar): Mr. Chairman, I
have been hearing the debate with
rapt attention. One thing has be-
come very much clear to me, .name-
ly, that the Mover of the Motion nas
m:serably failed to put his viewpoints.
The language of the Motion is:

“That this House is alarmed ana
distressed at the continuous increasc
in prices of foodstuffs and other essen-
tial commodities and the Govern-

‘ment's failure to arrest the same”.

No doubt, the Mover of the Motion
has put forward certain statistics
quoting from here and there and then
he made the observatioy that the
price rise is the highest in India. I
this
conclusion. Whatever that may be,
probably he meant thereby that the
impact of this price rise is really very
very great in this country. And I do
not deny that.

As a matler of fact, what happens
when the price of commodities in-
crease’? Price increase has its own
economic  implications. Increase in
prices means that the demand is more
and production is less. Dealing with
this, what do we fing in the last few
years, keeping the production at a
very low ebb, demand has gone up
tremendously because of certain fac-
fors.  Firstly, the money supply has
gone up, secondly, there is increase in
population; thirdly, production in all
respects has gone down, both in the
essential commodities, foodstuiTs arnd
other national products; fourthly, the
development projecis expe:ted to func-
tion at a certain level could not func-
tion at the expected level: and fifthly,
there are the corrupt practices bLeing
adopled by hoarders, profiteers, mono-
polists and smugglers; these also seem
to be on an increasing scale.

18 hrs.

Taking this overall situation into
view, what do we find? Ag I said
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earlier, the impact of this price rise
on the average people, the lower in-
come groups, these persons living next
or below the poverty line, is really
very high. I can quote one simple
statistics to prove my contention. In
1960-61, the national income at the
price-level prevailing then was Rs.
13,294 crores and money supply
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was Rs, 2,889 crores.

MR. CHAIRMAN: Pleage continue
tomorrow.

18.01 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesd.—:y,
March 6, 1973/ Phalguna 15, 134
(Saka).



